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Report of Business
Advisory Committee

[Shri Satya Narayan Sinha]

ed the House on the 19th
Februuary, 1963.”.

Mr. Speaker: Motion moved:

“That this House agrees with
the Twelfth Report of the Busi-
ness Advisory Committee present-
ed to the House on the 19th
February, 1963.”.

Shri Hari Vishnu Kamath (Hoshan-
gabad): I do not wish to raise any
objection or anything of that sort.
But the impression left on my mind
and on the minds of some of my col-
leagues was this, namely that the
decision of the committee was that
the time allotted, as it was finally
decided upon, was not 20 hours but 21
hours plus the time taken for reply
by the Prime Minister. I think that
that was what was decided upon

Mr. Speaker; The time allotted was
20 hours, and the discretion remained
with me for the extra 1 hour.

Shri Hari Vishnu Kamath: The
other point is a minor one. I do not
think that it is quite proper that this
report should be signed by you and
carry your name in your capacity as
Speaker. Since it comes from  the
Chair, any motion on that
may not be voted upon, and therefore,
if it is signed by you as chairman of
the committee, then it will be in the
fitness of things; it is not the Speaker
who should sign it as such but it is
you as the chairman of the committee
who should sign it,

Mr. Speaker: But if I happen to be
the Chairman?

Shri Hari Vishnu Kamath: As chair-
man, if your name is, it is all right,
but what we find now ig that below
your signature, the designation
‘Speaker’ appears. I think that that
is not quite proper.
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Mr. Speaker: All right. I shall
look into it.

The question is:

“That this House agrees with
the Twelfth Report of the Business
Advisory Committee presented to
the House on the 19th February,
1963.”.

The motion was adopted.

12:68 hrs,

MOTION ON ADDRESS BY THE
PRESIDENT

Mr. Speaker: Shri R. S. Pandey
may now move the motion. But be-
fore he does so, I would like to make
one observation.

In order to give opportunity to hon.
Mempbers ang their parties to look in-
to the matter, I have to make one ob-
servation. The amendments that I
have received from the parties run
into a large number, and they are as
follows: UPG: 10; Muslim League §;
Jan Sangh: 25; Unattached: 3; IPG: 1;
Communists: 27; Swantantra Party:
5; PSP: 3; and Socialist: 14.

We have decided as follows, and if
they want, I can read it out. In
order to limit the number of amend-
ments to motions or resolutions, each
party or group may, if they so desire,
table one amendment only in the name
of one or several members of the party
or group. The present practice where-
by a larg number of individual Mem-
bers give notices of separate amend-
ments should be dispensed with. It
would be better if the party makes up
its mind and tables one motion, be-
cause ultimately also it comes to the
same thing. Therefore, I would re-
quest the Leaders of the groups that
within the next two hours or so, they
may just make a decision and then
convey it to me as to what particular
amendments they can regroup and
give notice of on behalf of many Mem-
bers of their own party. It would be
better if they choose one amendment
for each party or group.
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Mr. Speaker: ‘I take it that the
House agrees with these procedural
changes, and I appeal to the Mem-

bers to extend their co-operation in
giving effect to them’.

That was what was done.

Shri Surendranath Dwivedy (XKen-
drapara): So far as our Party is con-
cerned, we have given notice of only
one amendment, standing in the names
of four Members of our Party.

Mr, Speaker: That was what I was
saying. He might make his choice
S0 that he may have one amendment.

Shri Hari Vishnu Kamath (Hoshan-
gabad): It is one amendment.

Shri Priya Gupta (Katihar): You
can gdd two commas and make it one.

Mr. Speaker: Even after the
leaders have spoken, is that explana-
tion and clarification necessary by the
Secretary of the Party?
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Shri U. M. Trivedi (Mandsaur): FHUE R T ¥ fedi #1 ame

Sir, I rise to a point of order. I do - . NN
not know—1I might not be wel} inform- WF g Ty g s 93 e &

ed—whether we have changed the T 7€ 2 f gare sia A @R W

rule to the effect that a Member can T ~ .
read out his speeches from manus- °& & e 3z 705 f [¢ ‘\f.t T
cripts, The hon. Member is reading i fegamr =g ¥ mfﬂ'(ﬁ q 41
out his whole speech. g‘r AT 3 Terfa T F %\-} @‘ﬁﬁ:‘ﬁ'

An Hon. Member: Ile is only re- AT a7 | At & UF g1 FIHIT AT
ferring to his notes. F T F AT THT FE, q1 99 A

Shri U. M. Trivedi: He is not re- A Ig BT f& s g AT ¢ at &

ferring, he is reading out his specch. g g2 #IX 9F 39 AW 947 A2 §
Mr. Speaker: Order, order. No @ T Cﬁ@ gljﬁt l:ﬁg\gz A il

Member can read out his speech, He & ZATa K1t :r@ ™

might have a prepared speech; there

is no harm in that. He can place it =Y o Fo fxaN AT T T ?

before him and consult his notes. I S

have been watching the hon. Member. T aq % ?

He has been consulting his notes very R .

often although he has been raising his st o faro qmeg : guTT HIT A

head many times. T FTST Fa ST FT AT AL a7 |
@ (YwE) ;o4 a8 g @St § fagra &1, y9AET AR

rEgETE &7 | W 39 T 07 gRw o
aR dq & v afeqam o= 23
9 19 $1 q7 F6 fF q85E 39 UIE

el fedy 9 @ 9 W fod 9
o9 FT 97 ¥ TEY HqTAT |

#t o Ho fAFH : Tw F o0 & T W2 3 152 | 59 F7 f077 §91%
SATRT T fgeay AT § | AT AgRay F AW FGT | AT FHT A T A HFL
FT & v F3.q famer Afad oqrar 99 # forg s AT g9 w3+ A

gaw FX grataar & &m four §, 393
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T HTY | gH ¥ 99 FY @ fear ok
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TF HrEATAHT F) AT9F qTaT @7
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TR, AT 1R & | 9T Fog TS
F U Y A IFN &9 ¥ w1
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TR afw e 0w @

AW A FE
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T & A ey
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T Y AGAT FT | o 7 A2 "R
T FT I S gL ET § A A9 gs
A SR ST AT S #Y "eE We
fF § I@ AMUATETEE F1 e
A AT AT F AT FW & R
7 ffar v &
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vafY ¥@9 &1 gAR 9@ 99
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[ =t 710 faro amdm |
THTT &7 eqage frar § sa91 g
FAT @1 w7 T |

W T Tafs Faia waT
TR AT

Dr. K. L. Rao (Vijayawada): Mr,
Speaker, I beg to second the Motion
of Thanks so ably moved by my hon.
friend, Shri Pandey. In doing so, I
feel a high sense of honour is done to
my constituency, Vijayawada, the
main town of the constituency and the
second largest town of Andhra Pra-
desh. It is the nerve-centre of the
political activities of the State. It is
located on the banks of the great river

Krishna. It is the geographical cen- -

tre of the railway system, of the roads
and of the canal system, It is adja-
cent to one of the largest and most
prosperous agricultural areas of the
country.

Mr. Speaker: Was it on account of
Vijayawada that he was asked to
second the motion?

Dr. K. L. Rao. ‘I will come to that.
In spite of all these resources, the town
is bereft of adequate water supply and
sanitation and transport is itself pos-
ing a problem of bottlenecks. Thus
under-development of my constitu-
ency in spite of resources is truly re-
rresentative of the country’s state, the
rapid development of which is the
main theme of the esteemed Presi-
dent’s Address.

T am sure I am expressing”the feel-
ings of the entire House when I say
that we are very fortunate in having
as a successor to the great Karma-
yogi Dr. Rajendra Prasad, as the pre-
sent head Dr. Radhakrishnan, cne of
the most brilliant philosophers of the
world to guide us in these difficult
times.

Many yeals ago Dr. Radhakrishnan,
after writing a book on the Bhagwad
Gita, approached Mahatmaji for a
message. Mahatmaji seems to have
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told him, “I am a man of action, (An
Hon. Member: Karmayogi) I am
Arjuna and you have written a book
on the Gita. There is no reason for
me to give a message.” How fittingly
profiting is this saying of Mahatmaji
that as years roll by, Dr.- Radhakrish-
nan comes to play the part of the
great philosopher.

The esteemed speech of Dr. Radha-
krishnan foreshadows the continued
development of economic and indus-
tria] growth in this country. He stat-
ed that even under the pressure of the
burdcns  imposed by the Chinese
aggression, the Govermment will do
its utmost in the five fields of agri-
culture, industry, transport and com-
merce, power and technical education
and research. It is true that the
Government has done tre.cendous
work in these various fields, but there
is a long way which we have yet to
cover. While America anq the Wes-
tern countries are in the orbit in the
economic sphere, we are still on the
ground; we are still attached to the
earth for taking off. Therefore it is
necessary that the nation has to be
energised, that is, the total energy of
the nation has to be increased.

Energy is derived from wood and
coal, from oil and gas, from falling
water and from nuclear power. What-
ever may be the source of energy,
tha most economical method of utilis-
ing this energy is through electricity.
By transforming it into electricity
man has contrived to tpke more
energy from coal than from direct use.
As an illustration I might state that
when coal is used in the steam loco-
motive it gives only 10 per cent as
tractive effort but when it is used in
an electrical machine, it gives as much
as 20 per cent. India has at present
got only 43 kilowat! hours of per
capita energy as against 2,000 and
more of the Western nations. There-
fore we have not only got to improve
our quantum of electricity but it is
also necessary to use electricity be-
cause it is the most economical way
of utilising our resources.
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Scientists know well that energy is
proportional not to speed but to the
square of speed. Therefore, if you
wuant to do things in a quick way, it
ls very necessary that you have to
incrcase  electrical energy not by
drubling it during the Plan period but
by inrreasing it many more times.

The one great obstacle in the way
of getting this encrgy is that the cust
0f thc equipment that we have to pur-
clvase is very high. It is necessary
f:: us to remember that we have got
t> purchase this machinery from coun-
tries where labour costs are very
hizh. For example. the fees of an
orstetvician who delivers a baby
are more than the cost of the machine
whirh does the work equivalent t. a
fully grown man. The per capita in-
come of those countries is anything
&£ke  Rs. 2,500'- ty Rs 10,000/- as
asa‘nst India’s mere Rs. 300/-. That
teing so it is almost impossible for
a 'uvw-energy nation like ours to be
alle to purchase this equipment from
ou:side. Therefore I submit that we
shunid go ahead with the establish-
ment of these electrical equipment
manufacturing factories all over the
cointry, in every State, so that we
may be able to meet the needs as
early as possible.

There is unfortunately a curse of
bigness in our present planning. We
want *o do things in a big way in the
very first instance. like the factory at
Bhoual, and this is really hampering
the growth of the nation.

There is one other aspect which I
should submit and that is the tech»o-
logica’ progress of the country. It is
true that in the matter of technical
education and research the country
has tasen tremendous strides. But in
technclogical progress, I am afraid, we
are not following the correct path.

Let 1rc sec how the industrial deve-
lopmeant of the United Kingdom took
plece. In England, having a large
sea coast, people used to build ships
from :lLe early times. They built ships
2686 (ai) LSD—4.
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from wood. To get the wood they
cut down their forests and the forest
wealth went down. Therefore they
wanted to use iron to replace wood.
To ma¥e iron they had to go in for
coke arj to dig the coke they had to
dig in deep mines where there was
water; tkercfore they had this proa-
blem, 2f pumping out the water. Thut
:s Wow the steam engine was first
invente:. They soon used it in tke
locomotive. As the steam engine was
nct so  efficient, they invented ‘he
diesel engine.

Similarly, in respect of oil resources,
they were using oil in the early
periods for lighting the lamps. In fact,
the high distillates, like petroleum and
other products, were neg ected and
were considered as a nuisance. But,
later on, when the desire to use these
various distillates came, the internal
combustion engine was invented. I
can give very many similar instances.
For example, Bessemer first suggesied
the use of big guns. When he was told
that the material with which quns
were made had to be strong to with=
stand those explosions, he had to tnink
over and he invented the present Bes-
semer process on account of which it
has been possible to manufacture steel
on an extensive scale.

What I want to submit is that when-
ever there are problems imposed by
technological development, the nations
must resolve the problems themselves.
On the other hand, what we are doing
now is to send for people from foreign
countries. We are depending on
foreign talent which, I submit, is not
at all conducive to the development
and progress in this country. I wculd,
therefore, appeal that Indian ergineers
and Indian scientists be given a
greater amount of responsibility for
taking up the developmental wurk in
the various fields.

The esteemed President-referred to
the longevity of life as a consequence
of the various social measures that
we have taken, In this connection we
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must remember the importance of con-
trol of population in relation to the
economic development. Whatever
economic de‘velopments take place
tend to be absorbed by an increase in
population. Many centuries ago Aris-
totle said that a good, proper and
prosperous government can br ensur-
ed only if there is a certain amount cf
minimum and maximum population, It
is said that if the United States of
America contained the population of
India today when the Pilgrim Fathers
went, it wou'd never have got the
prosperity that it has got today. It is
therefore necessary for us to ensure
that at least the propaganda—I am not
talking of the actual steps and so on—
must reach every man in India to show
him the greatest importance of this and
how the increase in the papulation
factor affects the economy. Once they
get that conviction, I am sure, the
results will follow.

The President has said that agri-
cultural base is the pre-requisite for
national security. Asia, no doubt, is
considered a poor continent because
half the world’s population has to
live on one-third of the food produc-
ed. But India’s position is not so
bad. We produce enough of food and
we are deficient only by about 4 per
cent which is really a marginal
difference. No doubt, we want to see
that this also is overcome and we
also build wup sufficient reserves
against precarious weather conditions.
We can even achieve it by preventing
the wastage that occurs. More than
that there are one or two other
methods that I would like to mention
by way of suggestions,

If we analyse the statistics of the
various districts, we find that only .
per cent of the districts of the whole
of India give a high surplus in food
eommodities. Therefore if we search
for a few more districts and study
the popu'ation, area and the fertility
of the soil and if it is possible by con-
centration on those districts to pro-
duce this high surplus, it is worth
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doing; thereby we can wipe out the
deficiency,

More than that I submit that
India is now engaged on some of the
very big irrigation projects. Projects
like Gandak in Bihar, Broach in
Gujarat and Nagarjunasagar in
Andhra Pradesh should be pushed
through and an accelerated effort
must be put in so that anyone of these
projects may help in completely wip-
ing out the deficit and giving us the
surplus in food. It is necessary also
that people must be made to co-
operate in the, various stages of the
construction itself so that when water
potential is created, there shall not
be a lag between creation of poten-
tial and its utilisation.

13 hrs.

Similarly, when these river contro-
versies arise from time to time—it is
but natural that they should occur;
that shows the keen desire of the
people to develop—it is negessary for
us to come together and concert such
measures as will meet with the wish-
es of all the people and all the parties.
It is not a question of somebody
arbitrating. If things are done on
mutual agreement, it will be possible
to push on with the developmental
works vigorously.

It is also interesting to observe—
I noted the other day—that the per
capitq consumption of cereals and
pulsss in this country is about 360 lbs.
While in England the amount of food
taken as starch and cereals other than
meat is also about 360 lbs. The only
difference is that half of it comes
from pulses and a half from potatoes
and other starch food. There is a
hope that with the cereals that we
have got, by developing potatoes and
other types of starch foods, it will he
possible for us to be able to meet the
demand of even a larger population.
It seems essential for us to remem-
ber that agriculture is our greatest
national industry. It is therefore
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necessary for us to keep it stable,
prosperous and economical. For this,
we must provide amenities to the
agricultural population by way of
rural water supply, rural electrifica-
tion and access roads.

The esteemed President has refer-
red to our coordinated and friendly
relationship with other nations. Our
endeavour to remain non-aligned in
the face of the gravest provocation
has borne fruit. There are lots of
suggestions made as to why the
Chinese have withdrawn or why the
Chinese have ceased fire. Among the
various reasons, the most acceptable
one seems to be the stubbornness that
India has shown in trying to stick to
non-alignment in the face of this
crisis—yes—the stubbornness of the
great architect of India, the Prime
Minister. Non-alignment never pre-
vented us from getting aid from
nations, to which handsomely the
President has given our thanks, in
particular to the United States and
the United Kingdom which had come
in very readily to help up in that
hour of need,

13.03 hrs.
[Mr, DEPUTY-SPEAKER in the Chair]

With Nepal and Pakistan, we have
got a special attachment. We have
got common rivers. As long as we
have got common rivers and as long
as water flows in these rivers, we are
bound to each other and we have got
to be friends. Bhagmati, XKosi,
Gandak, all these and many other
rivers have got their source in Nepal.
Our sacred shrine of Pasupathi Nath
is on the banks of the Bhagmati in
Kathmandu. With such common in-
terests, how can there be anything
other than friendship? 1 am pretty
certain that the present talks with
Pakistan will move in this direction
and will ensure greater friendship so
that it will be possible for us to ex-
ploit the common rivers in the best
interests of mankind. With China,
we do not have common watercourses

PHALGUNA 1, 1884 (SAKA)

Address by the 366
President

except the Brahmaputra, by our
common endeavour, it should have
been possible to generate power to
be shared between the two nations.
But, unfortunately, China has over-
rate overreached itself. Surely,
some day she will realise her mistake.
Surely she will do it as soon as she
finds that we are sufficiently strong
to defend ourselves.

Showing the un-precedented one-
ness the like of which used to be
heard in the days of Mahatma Gandhi,
in the days of the freedom struggle,
the nation has resolved that we shall
build up un-breakable defences of
the country Let us remember the
famous saying that in any under-
taking it is not the beginning but the
continuation thereof till it is finished
that yields true glory.

Mr. Deputy-Speaker: The Motion
has been moved and seconded. I
= shall now place it before the House.

Motion moved:

“That an Address be presented
to the President in the following
terms:—

‘That the Members of Lok Sabha
assembled in this Session are
deeply grateful to the Presi-
dent for the Address which he
has been pleased to deliver to
both Houses of Parliament
assembled together on the 18th
February, 1963'.”

There are several amendments,
Shri Tridib Kumar Chaudhuri, which
of the amendments do you move?

Shri Tridib Kumar Chaudhari:
From the side of our group, we wiil
move amendment No, 3....

Mr. Deputy-Speaker: You will give
at the Table. I will take, those as
moved. The motion and the amend-
ments are before the House

Shri A. K. Gopalan: (Kasergod):
Mr. Deputy-Speaker, the President’s
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Address is before the House. The
President’s Address is the opening
event of the Budget Session of Par-
liament, The President’s Address
should set the tone for the whole of
the session. It should give us an
idea of our tasks ahead. It should
give us also a picture of the condi-
tions in the country both economic
and political and aiso of our rela-
tions abroad. However, I am sorry
to say that I am disappointed both at
the contents of the speech as well as
its form.

Looking to the speech as a whole,
I am amazed at the complacency with
which the Government is viewing the
economic and  political  situation.
There is no awareness of the serious-
ness of the problems that are facing
us today Not only is there com-
placency, but there is a distinct ten-
dency throughout to gloat over these
things. It is clear, for example,
about agricultural production. It is
said that it has increased consider-
ably. I want to say that it is not a
complete fact. It is true that agri-
cultural production has gone up to
some extent during the last year, But,
the basic question today is not that.
We have seen statements by Cabinet
Ministers as well as the Planning
Commission. Also as a member of
the Panel on agriculture, I have my-
self seen how in the panel meetings,
Cabinet: Ministers as well as the Plan-
ning Commission Members have ad-
mitted that during the initial year of
the Third Plan, as far as agricultural
production is concerned, it has not
gone up. Also, as far as the target
is concerned, the target of 100 million
tons of foodgrains is also said to be
remote. ‘That is why I say, to say
that agricultural production has in-
creased considerably is not a real
fact. Production of foodgrains was
79:7 million tons in 1960-61 and it
declined to 78:6 million tons in 1981-
62. As far as this year’s crop is
concerned, it is understood that it is
not very good. Because, the rice
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crop has suffered due to drought in
many parts of the country and as far
as the rabi wheat crop is concerned,
it has also been affected due to the
delay in rains this year. So, the
indications are that production this
year also is likely to slacken. This
is the basic fact in agriculture. That
is why I said, to say that production
has increased considerably is wrong.
The Government seems to be content
with stating all sorts of irrelevant
facts about intensive development,
ete.

As far as this question is concerned,
I want to point out also another
factor which had not been mentioned
in the speech. Everything it is not
possible to mention. But, I want to
point out this fact as far as land re-
forms legislation is concerned. Land
reform legislation also forms a very
great part as far as increase in agri-
cultural production is concerned.
That was why Government wanted to
see that before 1960 all the States
passed and implemented the land re-
form legislations. But, about a year
ago, the Supreme Court passed a
judgment in which they said that all
the land reform legislations passed in
the ryotwari areas of Kerala, Mysore
and some other States of India were
invalid. After that, the Kerala High
Court also passed a judgment as a
result of which the Agrarian Rela-
tions Act passed by the Kerala
Government in its application to the
whole of Kerala excepting a small
part became invalid. About 22,000
peasants have gone to the land tri-
bunals, and they have spent about
Rs. 500 to Rs. 600 each and they have
got reduction of rents. About five
thousand to ten thousand peasants
have deposited money to get the
ownership of the land. But if those
legislations have become invalid as a
rezult of the judements of the High
Courts and the Supreme Court, then it
is necessary that some constitutional
changes should immediately be made.
The Planning Commission has pro-
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miseq that a Constitution (Amend-
ment) Bill would be brought forward
during this session of Parliament for
this purpose, although it is now late;
I do not know whether that is coming.

The point that I want to make is
this. Whenever certain reforms come,
whether it be in the field of agricul-
ture or in any other field, then cer-
tainly Government have to take note
of it and see that the implementation
does not suffer and if necessary im-
mediately some constitutional amend-
ments should be made. The Con-
stitution was made at a time when
our goal was not socialism. When
we are making certain reforms, it is
necessary that we should immediate-
ly change the Constitution to suit
those reforms. I want to know from
Government whether in this session
they are going to bring forward sny
legislation for this purpose, although
it is late, because several thousands
of peasants have last their bellef
in these reforms, because they know
that when a legislation is pessed and
it is implemented, there comes a
judgment either from the Supreme
Court or the High Court ard they
lose whatever they have got as a
result thereof.

As far as industrial production also
is concerned, the basic fact is that
during the last two years, the rate of
growth of industrial production has
declined. Here also, the case is more
distressing, because this is a sector
in which great improvement could
have been achieved during the emer-
gency. Our economy was already in
a serious condition when the Chinese
aggression took place. The Com-
merce Annual 1962 in its editorial
has made certain observations which
are very important. I would like to
quite it. It says:

“There is litile reason to think
that 1962 would have ended on a
cheerfu) note but for Chinese
aggression. The developments on
the economic front preceding the
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border war were far from en-
couraging. There were many
stresses and strains with short-
ages of power, transport, raw
materials and foreign exchange
becoming more acute than in
1961.”.

This shows how acute the economic
crisis is. It is clear that the situation
has worsened since then. There
have been no efforts made to utilise
the huge unutilised production capa-
city during the emergency. I would
refer to the engineerinng industv
alone. There is idle capacity of 35
per cent or more in the engineering
industry spread over 75 branches. The
Engineering Association of India has
stated that there is idle capacity to
the extent of 3,41,853 machine-hours
a monh in 79 engineering units. So
you can see what an amount of
national waste is involved. Could
we not do something to increase the
utilisation of this capacity? When
there is an emergency, it is all the
more necessary that this should be
utilised.

As far as the question of unem-
ployment is concerned, normally it is
mounting up every year, and the
emergency has given an impetus
Due to the emergency, the handloom
industry all over India, especially in
Kerala, is facing an unprecedented
crisis, and lakhs of people in the
whole of India are unemployed; lakhs
of weavers are unemployed. A num-
ber of other factories have also clos-
ed down, and particularly in Kerala,
due to want of market for their pro-
ducts. Kor instance, the ilmexi-s
factory has closed down, and so many
thousands of persons are unemployed.
All these aspectc of the situston
should have been noted, because du~-
ing the emergerncy, the emplormens
position should bave improved =nd
man-power should have beer 'iul,}y
used, but instead of that if is
deteriorating.

The situation created Dby <¢he
Chinese aggression has shown io the
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country the true colours of each and
every class. The President in his
Address has said something about
this. I am quoting what he has stat-
ed. He says:

“Soon after the declaration of
Emergency, the central organisa-
tions of labour and management
unanimously adopted an indus-
trial truce resolution aiming at
the total elimination of industrial
disputes and increase of produc-
tion and reduction of cost to the
maximum extent possible.”

That was good, but what has happen-
ed? Who has tried to increase the
production? The working classes co-
operated to the utmost to increase the
production. They worked extra
hours and they worked on holidays
also free, and there was no question
of raising their wage claims. But the
employers have utilised the emer-
gency to narrow personal ends to
squeeze out more profits and to crush
the working class movement.

Here, 1 may quote from a memo-
randum submitted to the Punjab
State Government by some trade
union organisation. It says:

It say:

“However, it is our considered
view that many employers have
not fulfilled their obligations under
the safme resolution. On the cont-
rary, some of them have sought
1o take undue and unfair advan-
tage of the present natiohal emer-
gency for narrow selffish ends.
Trade union leaders and other
active workers have been dismis-
sed or victimised in other ways.
Arbitration offers to solve these
problems have been refused out of
hand. The process of issuing
charge-sheets, suspension notices
and imposition of fines has been
accelerated. Contrary to the
needs of increased production for
defence and civilian needs, in some
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places even normal production has
been curtailed through short
supply of essential materials and
other mismanagement.”.

This is the picture throughout India.
Using the pretext of emergency, the
employers have sought to turn it to
their advantage, and they have increas-
ed the workload, and they have also
resorted to repression and oppression
of workers and their unions. There is
also the question of retrenchment and
the closing down of factories; also in
many places, they are refusing to
settle industrial disputes etc. And
what have Government done? Instead
of intervening, Government have acted
as a tool of the employers by encourag-
ing and abetting them in their anti-
labour policy, by obliging the employ-
ers through arrests and detention of
trade union leaders and cadres and
suppressing with an iron hand all
movements of workers. This is the
use that the emergency has been put
to.

This brings me now to the question
of the response of the people, as far
as the National Defence Fund and the
Gold Bonds Scheme are concerned.
Undoubtedly, there has been a gene-
rous response especially from the
poorer people, and the workers and
the peasants to the call of the nation,
but it is a well-known fact that the
rich have not loosened their purse-
strings. This is admitted by many
people. I want to quote here from
the survey done by the Free Press
Journal of Bombay. They made a
survey of what was done in the emer-
gency in about seven or eight States.
They have shown how the emergency
was used and how collections were
made. The survey says:

“For, the fact is obvious that
the coercive meausures now being
practised are hitting the fixed
income groups and the poor'.
while the rich are left largely
unmolested.”.

There are so many other States also
where the same is true, but I do not



373 Motion on

want to take up the time of the House
by referring to those things, I would
merely state that the problem in every
State is the same.

The Chief Minister of Kerala him-
self has said that the rich people have
not responded, that the wealthy people
have not responded, but the poor
people, the workers and the peasants
and the middle-class employees with
fixed income have come out gene-
rously.

A serious drawback in the picture
ig the compulsion and coercion used by
Government and the bureaucracy to
collect funds for the National Def-
ence ¥Fund from the poor people;
especially the poorly paid Government
employees are the.worst sufferers. I
would quote in this connection from
a letter written to the Prime Minister
by a group of Mysore Government
officials, published in a weekly. The
letter says:

“Dear Panditji, we the officials
of the Mysore Government beg to
bring to your notice that the state-
ments of your honourable self and
also of the Home Minister on the
floor of Parliament that there is
no compulsion in collectiong to
the National Defence Fund are
being flouted by the Government
of Mysore.”

“Its recent circular shows what
the realities are...This circular
states that the contribution is to
be generous and it fixes a mini-
mum. At the same time, it also.
asks for a letter of consent. What
need is there for a letter of con-
sent, if the authorities are not
forcibly recovering a day’s salary
for the NDF? The Government
<ould as well issue an order cut-
ting down the salaries by a per-
centage. It is regrettable that it
does not realise that by forcibly
collecting this amount, it is actu-
ally creating disintegration of the
national forces”.
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According to the Free Press Jour-
nal, which I quojed, all government
employees drawin® more than Rs. 300
a month have been asked to forgo a
month’s salary in Mysore, and all
those drawing less than that have to
contribute half a month’s salary to
the NDF. Reports are coming from
all over the country of forcible col-
lections to the Fund, of misuse of the
emergency powers by the bureaucracy
and blackmail of poor people. On top
of all this—this is an important thing
I want to point out—the Congress
Party is using the emergency for
wreaking vendetta on political oppo-
nents. I have many such instances
in my State.

I have got here cuttings of editorials
of Malayalam papers—three or four
of them—not communist but anti-
communist. Here is the full text of
a statement issued by Shri E. K
Joseph, BA; BL, published in Thohilali,
the organ of the anti-Communist
League, Trichur. This is the state-
ment of a responsible person in the
public press.

“I have studied the list of Taluk
and Ward Committees constituted
by the Thodupuzha Tahsildar. I
think the Committee consisted
only of certain Congressmen and
their fellow-travellers, which is
intended to restore the lost popu-
larity of the Congress Party.
This committee which is excluded
of all the important people and
those who are popular in the
Taluk can neither activise the
Func} collection nor earn the
co-operation of the majority of
the masses. What I have seen
here was that these constituted
Committees have become com-
mittees to help the Congress
Party. Tha organisers of these
committees have completely for-
gotten the fact that those
committees should have been for-
med above party wpolitics. The
Defence Fund collection here has
become a failure due to the ine-
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clusion in the Committe of all
sorts of anti-social elements, poli-
tical monopolies, black-marke-
teers and those good-hearted feel-
lows who are geiting government
loans and contracts.

I have seen a good portion of
the collected fund written off as
expenses. There are no doubt,
instances of corruption in the col-
lection. There is sufficient evi-
dence to prove this fact. The
hurry shown by some leaders to
regain their lost popularity under
the shade of the emergency has
come to the notice of the public.
I have noted even earlier the
desperate plight of responsible
officers before these political
monopolies. I would like to
request the Tahsildar to have his
attention in this vital issue”.

When an advocate writes like this,
what is its effect on the people? 1If
there was something wrong, action
should have been taken. This is an
open statement made in the press. I
have got here other statements also.

Shrimati Yashoda Reddy (Kurnool):
May I seek a clarification? The hon.
Member said that response to the
defence effort was not voluntary and
he asked to what would be effect on
the people. I ask: what will be the
effect of statements like this in the
international world where people will
think that our response to tae defence
effort against Chinese aggression was
coerced and not voluntary?

Shri A. K. Gopalan: I have taken
ap this matter with Government also.
This was an open statement made in
public. I asked Government to inves-
tigate this matter and take necessary
action. ©

Shrimati Yashoda Reddy: But
making such a statement here does
not leave a good effect.
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Shri A. K. Gopalan: There have
been other statements made about the
defence fund collections. Let me
quote an instance. The Mayor of
Calicut organised a Defence Com-
mittee. He called upon the citizens
to form a committee, to collect funds
But the Government said ‘No. He is
not authorised to form that com-
mittee’. He was not allowed to collect
funds for the defence effort, The
Chairman of the Badagara Municipali-
ty, who is not a communist, formed
a citizen’s committee and collected
Rs, 6,000 After collecting that
amount, he was asked not to make
such collections and to disband the
committee. I do not want to go into
further details. I want only to say
that coercion has been exercised.

I wrote a letter to the President of
India. He sent it to the Prime Minis-
ter, The Prime Minister made inqui-
ries and this is the reply I have got.
I gave only three or four instances and
I will quote only one. This is an inci-
dent which happened in Chelannoor
(Kozhikode district):

“The Headmaster of the local
school who is the Chairman of the
Chnelannoor Defence Committee
along with four others went to the
house of Elattil Kuttan of Kan-
nankara on 24th December, 1962
for defence fund collection. Shri
Kuttan said that he had no money
and that he could give some cocoa-
nuts and chicken, if necessary.
But they said, ‘No we want
money’. By this time, his son,
Balakrishnan, came and said: T
am a worker. I have alr2ady con-
tributed Rs. 285 and I need not
give any more’. It is alleged
here that he also said, ‘Even
if the Chinese came, they
would not go about asking for
cocoanuts and chicken’ and he re-
fused to give the money. The
Headmaster then gave a petition
at Elathoor Police station stating
that they were abused by Shri
Balakrishnan, Shri Kuttan went
to the Panchayat Executive Offi-
cer the next day, but the Execu-
tive Officer refused to accept the
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money saying that the petition
again.t him had already been pre-
eented before the Police Station.
Next day Shri Kuttan and Shri
Balakrishnan were called to the
Police station for questioning by
the Sub-Inspector, and they were
asked to go away as it was found
that their conducted was not acti-
onable. Nothing else happened”.

What will be the effect of this? Here
is a man who has already contributed
Rs. 2:85 and is prepared to give cocoa-
nuts and chicken, But it is refused.
The next day he goes with the money
to the Executive Officer and says: ‘I
have got some money. Please accept
it’. The money is not accepted. How
can the money be refused? If there
was anything against him, he could
have been proceeded against. But this
is the treatment that is given to him.
What will be the effect of this on the
people? There are other instances
also, the Taliparamba incident, the
Vilavatoor incident, the Koyyad inci-
dent and so many others.

People are called to the police sta-
tion and treated in this manner, If
they have any hatred against anybody,
this is what they do. They do not
give any reasons. People running a
reading room had contributed Rs. 10.
But a case was launched against them.
Then it was found that it could not
be sustained. When a false complaint
is made like this, why is it that we do
not see action taken against those res-
ponsible for it? The net result is
that there is coercion exercised. I do
not want to go into further details.

I want to say something about the
function of the volunteer forca I
have very serious objection to it, The
President also has said that there is
equality of opportunity. I have got
many letters from people about the
working of these organisations and
the volunteer force, collections ete.
Recently I received a deputation from
some citizens of Trissileri, North
Wynad. A village force with a dal-
pati and six updalpatis was formed at
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a meeting convened by the Executive
Officer of the panchayat on January
19. The meeting was attneded by all
sections of people. Unfortunately, the
dalpati was not a member of the rul-
ing party. So the next day there is
an official notice issued cancelling all
the proceedings of the meeting. Ilere
was a meeting at which 3 dalpati and
updalpatis were elected. After that,
everything is cancelled.

I want to know whether it is Gov-
ernment’s intention that these volun-
teer force units and labour banks
should consist of only a certain sec-
tion of the people, If that is the in-
tention, they have to say so definitely,
that they want only certain sections
of the people in such organisations.
A thorough inquiry should be made
into this. It ig not only one case but
there are several cases. Here is the
President’s Address, it is said that a
volunteer force should be created, a
labour bank should be created for
shramdan work. So if a map goes and
efforts shramdan, how can he be told:
‘Because you do not belong to a cer-
tain party, you cannot be accepted’?
The Constitution gives every man the
right to do some work. If a man
comes and says he wants tg do some
work, you cannot prevent him because
he belongs to a particular party. When
elections are conducted and a map is
elected, the executive officer says it is
cancelled. There are many instances
like that.

Either the Government should openly
say that the defence committees,
voluntary force, labour banks etc., are
open to certain people only or let them
make an enquiry into the actions of
people who have gone against the
spirit or intention of the Government.
People thought the emergency powers
would be used by the Government for
furthering defence efforts, for streng-
thening the nationa] economy, but
experience hag shown that Govern-
ment, far from using them positively,
have, except in one or two cases, used
them negatively., Government has
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‘promulgated the emergency, suspend-
ed the fundamental rights of the peo-
ple like the articles relating to civil
liberties. = While the rights of the
‘working classes have been suspended,
the rights of property-owners have
been protected. These powers have
been wantonly used for launching an
attack against the Communist Party
as a whole, which constitutes the
main oppo-ition in Parliament, and
also against trade union and kisan
workers,

Eight Members belonging to my
group in Parliament are inside jail
As far as Tripura is concerned, it is
unrepresented in Parliament, because
there are only two representatives
from Tripura, and they bclong to th:
communist group, and both of them
are inside jail. If there is any Bill or
.discussion relating to Tripura, Tripura
will be wholly unrepresented.

Some were arrested while they were
taking part in Parliament,

Others had come here before the
emergency came into force, ansi they
went back 3 week or ten days after
the Parliament session; but as soon as
they reached their place, they were
arrested. More than 800 people have
been arrested under the Defence of
India Rules and the Security Act, but
these powers have not been used
against blackmarketeers except in one
ease which I read in the newspapers.
The 800 communists include 10 Mem-
bers of Parliament, 40 Assembly Mem-
bers, 50 members of the National
Council of our party. Bedides, these
powers have been used against em-
pioyees to victimise them and subject
them to harsh rules and regulations.
There are many instances, but I do
not have time to go inte them.

The emergency powers have been
used against trade uniong and kisan
Shabhas who have been jiving vigo-
rous support to defence efforts and to
the improvement of food production
in the county. If this is the main use
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of the emergency powers, what is the
use of the emergency?

So, we demand that all the political
prisoners arrested and detained under
the emergency powers should be re-
leased. If they cannot be released, we
request Government at least to release
them on parole, so that they maybe
able to attend thjs session of Parlia-
ment, It is hardly necessary to keep
the fundamental laws and basic liber-
ties suspended, as Government have
even now got extensive legislative
powers with which they can handle
the long-term situation without ex-
tending the emergency indefinitely.

About treatment of the prisoners in-
side jail, there are some reports from
Punjab that it is worse than in the
case of the ordinary prisoners, There
is no family allowance given except in
one or two States. Detenus from Tri-
pura are taken to Hazaribagh Jail in
Orissa.

Dr, B. N. Singh
Hazaribagh is in Bihar.

(Hazaribagh):

Shri A. K. Gopalan: Then I come
to the gold control scheme introduced.
by the Government. This at least is
one of the positive uses to which the
emergency has been put, though the
Gold Control Order as it exists today
could have been introduced, in my
opinjon, under the normal law of the
country, We have got the Industries
(Regulation and Development) Act,
the Forward Markets Commisison Act,
etc., under which this could have been
done. ‘The problem is not how it was
to be introduced, but what is the es-
sence of the scheme and how it is
implemented. I want to make it clear
that we are in agreement with the
principle of gold control. A L.
amount of money is invested in goid
ornaments and gold hoards. Thig is
dead capital and a national waste.
So, there is necessity for mobilising
the gold hoards for productive invest-
ment. But how is it implemented?
In its implementation, the purpose has
not been achieved.
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The Finance Minister said that the
scheme would stop smuggling into the
country, but we doubt the validity of
this claim. It is very unlikely that the
present scheme will affect smuggling
or hoarding.

But it has created a lot of unemploy-
ment for the poor artisans and gold-
smiths. Only this morning we had a
calling attention notice on it. In some
places families have committed sui-
cide, and there have also been star-
vation deaths. It is not a question of
a few people. I find the estimate is
that there are about 5 million people
who have gone out of employment by
this order.

It has been estimated by various
authorities that the hoarded gold in the
country runs into thousands of crores.
A month or two ago, Dr. V. K. R. V.
Rao put it at Rs. 4,000 crores, But
how much of it has come out as a
results of the gold control scheme
and the gold bonds scheme?
The Government’s policy has hit the
middle class people and the poor
goldsmiths, but the hoarder and the
smuggler have gone scot-free. I would
request the Government to tell us how
much hoarded gold they have got.

We have some suggestions to make
as to how the question of unemploy-
ment can be solved while at the same
time achieving the purpose of the
Government in getting hcarded gold.
There must be a ceiling put on the
possession of gold in any form; any-
thing above the ceiling should be taken
over under the gold bond scheme. The
present insistance on 14 carat orna-
ments should be given up, and peo-
ple should be free to make orna-
mentg of 22 carat gold within the ceil-
ing. Possession of gold in the form of
bars and bullion should be made a
penal offence. We are sure these
modifications will meet the main ends
of the gold control scheme and at the
same time eliminate the unnecessary
hardships and the unemployment of
millions of people caused by the pre-
sent scheme.

Now I wish to touch upon some of
the problems in the field of foreign
policy and defence. In recent months,
our policy of non-alignment and peace-
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ful negotiations has been subjected to
terrific attacks from right-wing forces
in the country as well ag tremendous
pressure from imperialists, It is a
matter of satisfaction that they have
not completely succeeded in their
game, but at the same time jt will the
height of complacency to imagine
that nothing has happened. It is

_therefore very important for us to see

where we go wrong, and correct our
mistakes. It is no use being self-
highteous and blaming others for not
seeing things as we see them.

In this connection, I wish to bring
to your notice the recent flood of
western military missiong into our
country, their doings and saying,
because it is very important. In to-
day’s paper also there has been some
statement. For example, it is said the
US is going to build an air umbrella
over Indian cities, operated by US and
British personnel, There are rumours
that the US and British have asked
for a Polaris submarine base in Nico-
bar Island. True the Prime Minister
has denied any knowledge of this pro-
posal, but it has been published in the
press in America and abroad, There is
no doubt that some of them have come
on the gpecific invitation of the Gov-
ernment of India. The question then
arises: who has invited them without
the knowledge of the Prime Minister?
We think it is a serious matter. Even
in today’s papers it has been said that
the Government of India must make it
clear that these missiong have come
at their invitation as they wanted to
discuss these things. Wr want our
country to be well protected. But we
are clear on this point that it cannot
be done, with foreign military aid and
arms and involvement in foreign im-
perialist militare strategy. It will
negate our independence, bring in the
cold war atmosphere in our country,
disrupt our national development
efforts and distort the political and
economic development. Whatever may
happen, we wil] oppose any effort tn
embroil the country in western mili-
tary plans. But at the same time we
support ever effort of the Government
to increase our defence potential, to
huild our own strong army, air force
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and navy and civil defence. But
defence is to strengthen the freedem
and independence of our country. If
the process of building defence invoi-
ves the loss of freedom and indepen-
dence, that is no defence at all,

As far as Colombo proposals are con-
cerned, at the time of the debate
during the last session, we agreed o
the proposal of our Goverrment, We
cannot understand why the Govern-
ment of China is not accepting the
Proposals together with the clarifica-
tions especially when they have said
that in principle they accept. Delay in
their acceptance complicates matters.
They only weaken the forces that
stand for negotiation and peaceful get-
tlement of the problem, We hope that
China will not allow Pprecious time to
be wasted but wil] accept the Colomho
broposals together with the clarifica-
tions. It would also be good if China
‘returned all the so-calleq Indiap pri-
soners of war to India without delay.

Now, to build up our defence inval-
ves sacrifices, Sacrifices should core
from every one and not the poor pe>-
ple only, We have seen what hap-
pened in regard to the collection for
our Nationa] Defence Fund, and what
has happened during the Emergency.
In order that we can build a strong
economy and a strong defence the
Government should think afresh.
There are so many things which wo
have said before and which I do not
want to report now. Government, for
instance, has been saying that it is
against scripping of prohibition. In
order to raise resources for defence,
Government should scrap prohibition.
The State should take over trade in a
large number of commodities inter-
rally and externally. It was estimated
when the Third Plan was being for-
mulated that taking cver wholessle
trade in foodgrains alcre will bring in
about Rs. 750 crores in profit {o the
State. A number of industries could
be nationalised, including banks. To
build up defence potential sacrifices
must be made and 211 the resources
that are available must be pooled and
the steps we have not taken so far

FEBRUARY 20, 1963

Address by the 384
President

should be taken. That is what I have
got to say.

Shri Ranga (Chittoor): Mr. Deputy
Speaker, 1 am sorry to have to say
that I do not find it possible to ex-
press satisfaction with the President’s
Address. At the same time I would
like to express my admiration and
appreciation of the services that Pre-
sident Radhakrishnan has been ren-
dering ever since he has assumed this
high office. Unfortunately for him, it
has become his duty to eome to the
joint session of both Houses and pre-
sent this Address which has been pre-
pared for him, naturally, by the Cabi-
net. So, when we speak about this
Address, I am sure every one under-
stands that we are having in our
minds only the Government and its
policies and not the personality or the
feelings of the President,

I am glad that the President stressed
one important point and said that the
“issue of the Chinese aggression has
been and is today the overriding issue
before us and everything else has to
be considered in that context. The
freedom and honour of a country must
be given the first place, the President
goes on to say, and if a country can-
not defend them other matters lose
significance and so the nation’s acti-
vities have thus been concentrated on
this basic issue”. I join issue with this
last statement coming in the Address:

“The nation’s activities have
thus been concentrated on this
basic issue.”

I find that this is not the case. There
is plenty of evidence to suppor{ my
statement. Even the amendments that
have been given notice of by some
hon. Members of Parliament belong-
ing to various political parties speak
of this. One hon. Member’s amend-
ment regrets that no assurance has
been given that the “Emergency will
not be used as a cover to cover nepo-
tism, inefficiency and red tapism that
is now rampant in the administrative
machinery”. Another speaks of the
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“abnormal rise in the retail prices of
commodities of every day use on the
one hand and the fall in prices of
agricultural goods resulting in untold
suffering to our people”” A third
speaks about the continuing back-
wardness of so many States in the
country. Another Member complains
about the absence of policy tu soive
the multipurpose water disputes re-
garding river valley projects among
the States. It continues in spite of
the talk of national unity ang inte-
gration. People themselves have de-
monstrated their sense of unity but
in spite of that the Governmex.lt has not
been able to take advantage of it and
give a quietus to thesz disputes, at
least during the Emergency. Rather,
they encouraged these disputes to
some extent. Another amendment
complains about the fall in agricul-
tural production especially of focd-
grains from 79'7 miilion in 1960-61 to
78°6 million tons in 1961-62. The Pre-
sident has referred to these facts btut
the Address fails to warn the public
that the facts stated relate to the year
that ended by June last year and that
they do not have any information
about the position from that day till
now. They are not in a position to
assure us that agricu'tural production
has gone up, as we know that, for a
foct, that agricultural production has
gone down in various parts. When
actual facts come to light it will be
seen that production has gone down
considerably. Attention is also drawn
by an amendment to the failure to uti-
lise the huge idle capacity in various
indurtries such as the textiles, etc.
and more especially in irrigation, v-here
admittedly water enough to irrigate
* several ‘million acres of land is going
to waste because Government tnok no
care to make use of it. Just now they
say that they are going to de-
velop field channels tn provide
water to irrigate three million acres
more. Just think of this colossal
waste, after having spend hundreds of
crores on these projects, Another am-
endment compvlains ‘of the Govern-
ment and bureaucracy having used
the emergency powers to cnerce and
browbeat the common people and yet
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another complains about the Congress
Party machinery being utilised for
serving narrow partisan political ends,
to wreak vengeance on political oppo-
nents. Another amendment refers to
the worsening economic conditions
and employment conditions prevailing
in the country. In this connection we
need remember the fate of the
goldsmiths. Five miilion of them have
been thrown into unempioyment in a
callous manner. The Government has
been saying that they have been try-
ing to find employment through vari-
ous industrial concerns that they have
been bringing into existence and also
with the help of labour exchanges.
And what did the labour exchanges
contribute? They found emp oyment
only for three lakhs of people out of
eight lakhs of vacancies registered and
18 lakhs of people who sought em-
ployment from them. Only for three
lakhs of people they found employ-
ment. But, on the other hand, by one
stroke of the pen, through one fiat of
the Government, they put out of
action and out of employment as
many as five million goldsmiths who
were not beholden to Government for
their employment, who had been pur-
suing their own hereditary employ-
ment and who are highly ski'led peo-
ple and who are dependent upon their
self-emplovment. These people have
been deprived of their employment
and when this fact was brought to the
notice of my hon friend the Finance
Min'ster, he was grand enough to say
that such social revolutions would
have to take place; when they do it, so
manv people have to suffer and the
nation must be prepared to accept
that kind of suffering. That is the
credit for callousness, if I may say so.

There are also other Members who
have said that they want compulsory
militarv training to be given to all
ah'e-bodied persons. And the Prime
M nister said it would not be possible.
Thev arve only consi:_iering giving
training to the youths in the col-
leges and high schools. Even there,
thev are shifting the burden on to the
shoulders of the State Governments.
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And the Government also have failed
to mention any economy measures
which they propose to take in order to
tone up the administration and also
bring down the cost of administration.
There is complacency, there is an at-
mosphere of complacency in all these
spheres.

As if it is not enough, our friend
the leader of the communist party
was saying that some discrimination
is being shown against the communist
party. If it is really an emergency, as
we have said sometime ago, Govern-
ment shou.d have been able to make
up its mind in regard to its policy to-
wards the communist party. Nobody
need have any feeling individually in
regard to any member of the commu-
nist party, But one thing is clear: the
communist party of this country is
part and parcel of the world commu-
nist movement, and they have stronger
fraternal feelings and dealings w:th
the communists in other countries,
more especially Soviet Russia and
China, than with us, the ordinary citi-
zens, of this country, as everyone.
knows.

Under these circumstances, it is high
time that Government made up its
mind to ban this communist party and
made it clear to the frionds: these are
the conditions under v.hich we func-
tion in our country, vou must make
up your mind whether you like to
remain with the communist party or
leave the communist party and live
yourself completely, hundred per ceng,
who'ly, with the rest of Indians to
whom patriotism has the priority of
place in their political as well as
social convictions. But instead of
that, if the Government continue their
present policy, naturally they will
make themselves liable to be criticis-
ed in the manner in whch myv hon.
friend Shri Govoalan has criticised
them, because, ft is no good treating
them as a constitutional partv and. at
the same time, not treat'ng them also
on a par with other sections of our
citizens.
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Then there is also the complaint in
regard to rise in prices of c.oth and
other commodities. There is also a
complaint about the ever-increasing
bureaucracy, and about corruption,
favouritism, nepotism, etc., being ram-
pant in the country. There is a com-
plaint also about the failure of the
Government to provide any minimum
wage to agricultural labour and #o
release uneconomic landholdings from
rents. Lastly, there is the complaint
about the anaemic stagnation that has
overtaken the national economy and
also the failure of the Government to
formulate effective measures with a
view to gearing it up for the urgent
requirements of defence and develop-
ment. (Interruption).

Shri S. N. Chaturvedi (Firozabad):
We expect the leader of the Swatantra
Party to make an independent contri-
bution?

An Hon. Member:
the minimum wage for
labour?

What will be
agricultural

Shri Ranga: We must be very clear
about what we are expected to do
during this emergency. The hon.
Prime Minister himself ‘' has stated
sometime ago in this pamphlet which
has been circulated, in his Call to the
Nation—this was the message broad-
cast by the Prime Minister.

“ . .. the principal thing is for
us to devote ourselves to forge
the national will to freedom and
to work hard t» that end. There
is no t'me-limit {» this. We shall
carry the struggle as long as we
do not win, .. .”

*“To Win” is the most important thing.
Therefore, we have been laying stress
upon the need for having a victory
plan, and till now the Government has
not come forward with it. On the
other hand, the Government has got
what is known as a plan for exploring
ways and means as to how they pos-
sibly can get around the table along
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with the communist aggressors so that
they can negotiate and try and see
whether they cannot peacefully reach
an agreement over this border dispute
They did not talk of border dispute
when they declared the emergency.
They talked in terms of the Chinese
invading India, The Prime Minister
himself said that “this is an invasion
of India,” and yet they only talk in
terms of parleys around a Round Table
Cenference, and the latest gift that
has been made to us by our Govern-
ment in regard to this is that if the
Chinese are not accepting the Colombo
proposals, then the Colombo propo-
sals are abandoned. If the Colombo
proposals are abandoned, then what is
it that we are going to do? We have
to give notice to ourselves: not to the
Chinesé; there 4s no need for us, India,
to give any kind of notice to the
Chinese, because it is the Chinese who
have dictated to us; till today they are
the victors; they have taken the ini-
tiative; they have set the limits and
they have also cleared the ground and
then stated the terms also, and they
are there, on the other side. It is for
us to throw them out of our country.
It is for us to give ourselves a notice
that we are doing our best in order
to carry on this war to a victorious
end which would help us to throw out
the aggressors. There is no question
of our going to Peking or any of their
cities or places. All that we have to
do is to drive away the Chinese
aggres-ors from our sacred soil and
that is the pledge that we have taken
unanimously in this House and the Gov-
ernment is committed to it and every-
body in this country is committed to
it, but unfortunately we find that the
Government does not seem to be so
very keen on implementing the same.

Therefore we join issue with the
Government in regard to the manner
in which it has been misusing or using
this emergency. Are they using it in
order to step up our production. The
facts do not support that. Are they
using it in order to declarc to all those
political elements which are the ene-
mieg of Indian patriotism that they
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cannot be allowed to enjoy the privi-
leges that are available for our citi-
zens? The facts are against this, Are
they trying to assure our agriculturistg
not only a remunerative price but at
least a minimum price? Only yester-
day the Minister of Food and Agricul-
ture was telling us that he is still
negotiating with other Ministries in
order to be able to take necessary steps
to assure a minimum price for our
agriculturists. Are they trying to help
our own agricultural workers to
achieve a minimum wage? No steps
have yet been initiated in that direc-
tion. Are they trying to organise crop
insurance? They say it is impossible.
Are they trying to make use of the un-
used industrial capacity that is run-
ning to waste? They have themsclves
stated in the pamphlet that they have
circulated among us called “Our Eco-
nomic Resources” that so far as the
texti'e industry is concerned, they are
advising the textile industiries to go
slow in the production of cloth needed
by the lower classes of our people.
They are anxious that consumption
levels should be brought down. They
are considering measures to impose
centrols on the people in order to
bring down the standards which are
already too low, to a much lower
ievel.

14 hrs.

Now, we are very soon going to be
presented with a budget. My hon.
friend, the leader of the communist
party, was asking the House not to
invite any assistance from western
countmes, democratic countries which
are friendly to us and which share the
same ideals as we do. Why should we
not seek their assistance? Because it
is felt by some people that it is beneath
our dignity. Even the Prime Minister
lent support to this wromg view,
according to me. If it is beneath
our dignity to seek assistance from
other countries in this perilous posi-
tion, has it not been beneath our dig-
nity all these years to have been depen-
ding on these western countries for
thousands of crores of rupees of eco-
nomic assistance in order to implement
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sur Five Year Plans? Is it not a fact
that cur Five Year Plans have been
formulated on the definite understand-
‘ng and definite assurance that we
would be able to get more than
Rs. 2600 crores worth of materials and
wssistance in various other forms also
from all these other countries? If it
“was not undignified for us then to ask
for, to accept and afterwards to appre-
ciate the assistance that was coming
from ail those countries, then why
shouid we consider it beneath our dig-
nity today to seek and welcome the
assistance that would be coming from
all these countries? Indeed, the Prime
Minister has given the answer that he
has no objection. He has taken the
initiative. He has appealed to all these
countries and some of them have given
generous help. The President himself
has borne testimony to it. He has
expressed the nation’s gratitude also to
the United States of America, the U.K.
and various other countries which have
been good enough to avow the common
ideals that they share with us, the
ideals of human freedom and human
rights, democracy and all those funda-
mental rights that we have enshrinad
in our own Constitution for all our
citizens. They have been good enough
to come to our rescue. They rushed
their assistance to us and that has
helped us considerably. That must
have been one of the factors why the
Chinese decided upon their unilateral
cease-fire.

If we were prepared to accept all
that assistance, would it not be state-
smanlike on our part to take the pos-
sibility of getting assistance from all
those countries into consideration when
we begin to formulate our own
budget? It is indeed brave for
anyone to suggest that we should
stand on our own feet and on
our owg resources in order to
carry on the defence programmes and
plans. But when we cannot justify it
and back it up with our own resources
without at ‘he same time letting our
country go bankrupt, that sort of dec-
laration would become a bravado and
not an expression of bravery. We
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have necessarily to depend on and seek
the assistance of those various count-
ries, which would be willing to coms
to our rescue, because they share our
common ideals, if we do not want our
country to go to pieces and our people
to be destroyed in the process of
throwing out the aggresosr, regaining
our national freedom and maintaining
our national integrity.

My hon. friend, the leader of the
communist party, has again repeated
what his distinguished friend, Mr.
Khrushchev and other friends from
China have been repeating, namely,
that the western countries are all impe-
rialistic and India would be making a
very grave mistake in seeking their
assistance, because having liberated
herself from western, imperialism,
India should not light-heartedly fall
into the trap of western imperialism.
It [ may say so, they go on repeating
like our old shastraic pandits things
which are past, which are of no special
significance in the present context.
There is the United Nations. More
and more of the colonies which have
beocome free have become equal
members of the UN. Only a few
more have yet to bocome free and
they are on the h'ghroad to freedom.
It is not from western imperialism
that there is any peril to India; it is
from the eastern imperialism, the
Soviet imperia'ism and the commu-
nist imperialism that there is peril tn-
day. In this second half of the
twentieth century, our people will
have to be extremely careful indeed
so that this neo-communist imperia-
lism may not overwhelm, destroy and
suppress the freedom of the peoples
of the world.

What is it that we are up against?
I was shocked to find in the Presi-
dent’s Address absence of any refe-
rence to China as being the communist
China. It is not the old Buddhist
China which is at war with us; it is
not Formosa-China which is at war
with us, but it is communist China
that is at war with us. That is why
1 was very glad indeed when my hon.
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friend, who moved this motion on be-
half of the Congress Party, said that
there is this struggle between the
two ideologies. We stand for parlia-
mentary democracy. We stand for
human rights and they stand for tota-
litarianism and communist dictator-
ship. What is worse, they stand for
communist expansionism. If anyone
cares to think for a minute as to what
has happened since the second World
War, he will find that after the war
was over, the old imperialisn. has
been liquidated more and more and a
new imperialism ha begun to
swallow more and more countries.
What has been the fate of the satel-
lite countries of South-East Europe?
What is happening to various other
small countries in Asia? Why is it that
so many countries in South-East Asia
are shivering in ‘heir shoes? It is just
because communist China, the People’s
Republic of China, is now opening its
big eyes and looking at them. One
after another, like flies before a lizard,
they are simply being fascinated and
being drawn into this big imperia-
list mouth of China. It is this expan-
sionist Chinese communism that to-
day is staring us in our face.

What is it that we are trying to
do? The President has said that
everything else should give way to
whatever we have to do in order to
strengthen our defence. Therefore,
we wanted the Government to see
whether any changes would be need-
ded in the Plan. Even then, they
were anxious to see with how few
changes they could possibly carry on
with the Plan and they have come to
the conclusion that they can carry on
with the plan, if not in toto, at least
with certain reorientat’on of this frill
or that frill in the Third Five Year
Plan. My objection is not to the
development of a number of indus-
trial projects, the development of a
number of drainage, irrigation, hy-
droelectric and various other power
and engineering projects. All these
are necessary. Al] these have got to be
developed with a view to fit them into
the victory plan, so that we would be
able, with their aid to achieve victory.
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While we are in the process of achie-
ving this victory, are we to under-
mine the fundamental rights of our
people and the fundamental culture
of our country, which is based upon
self-employment? Are we to dismiss
the self-employment of more than
100 millions of peasants anqd artisans
and even the 5 million goldsmiths as
of no account at all? Ig that really
the intention of the Government? I
would like them to come out and say
that it is not their intention to proleta-
rianise our society as is the case with
socialist countries, to nationalise all
our industries, to socialise even our
rural trade, to Communise our rural
Society and co-operatives and collec-
tivise our agriculture and to destrov
the very social and economic basis on
which the Indian culture has been nur-
tured during all thee centuries from
time to time being rejuvenated by
various processes of reform and recons-
truction. We stand for reform und
reconstruction. Let it be clearly un-
derstood that the Plan as has been
conceived here by this Government 1s
different from and has got to be diffe-
rent from tre Victory Plan that has
got to be developed in this emergency
if this emergency has any kind of
a meaning at all, because this
plan of theirs has been based upon
their socialist ideals and their socia-
listic programmes. These socialistic
programes would spell the destruction
of the ecoonomic independence and
social hegemony and the frecdom of
the great masses in our country side as
well as in our urbap areas, and we
have been opposed to that. But, if, on
the other hand, the Government is
willing to be liberal enough to make
sacrifices from their end, just as they
have been asking all other people to
make sacrifices during this emergency,
then they have to sacrifice only their
dogma, their ideology and their
affection for Soviet Russia, Soviet
China and Sovietism as such.
Are they not prepared to do that at
least? If they are not prepared to do
it, I can only say that ®hey do not
deserve to shoulder the responsibility,
to shoulder the leadership of this
country during this crisis.
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We want this victory plan. In order
to be able to have that victory plan
it is necessary for us to seek assis-
tance from all these countries. Only
then, only in the light of that it
would be right, it would be proper
for the Finance Minister to think in
termgs of imposing any more fianacial
sacrifices upon our people either by
way of taxes or by way of loans or
by way of voluntary contributions.

Sir, so much has been said about the
wrong manner in which defence col-
lections have been made. I am in-
clined to agree with them. I have
myself come to know the wrong man-
ner in which in very many places—
not in all places—the local officers
have exceeded the limit of persuasion.
Not only the officers, even the Minis-
ters have done it. And the curse of
it all is—as if these wonderful
ministers are prepared to make con-
tributions to build up our defence—
they are not shy enough, they are not
sensitive enough to avoid the unseen-
ly demonstration as if they happen
to be bridegrooms. Sir, this is not time
when we have to gloat over these as
bridegrooms and get ourselves weighed
with currency notes and other things.
We have to reach the people in the
humblest of manners and welcome their
contribution in a voluntary manner.
Anyhow, now that the Defence Fund
collections have served a very useful
purpose of indicating how freely and
how enthusiastically and on such a
large scale millions of our people
have risen in answer to the national
call to place their small trinkets and
small offerings at the feet of our
mother India in the zhape of these
collections, I would like the Gov-
ernment to say to the nation that
they do not want any more of these
as collections, but that they would
certainly welcome people to send of
their own accord their own contribu-
tions by money orders, by way of
postal stamps and things like that to
the Central Fund, and that they would
depend for their sinews of war upon
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taxes and loans to be raised in this
country and also assistance from
other countries.

Then, Sir, there is this Gold Con-
trol Order. I do not know which
particular genius in political life has
been responsible for having imposed
this very unpopular order upon our
Government and the Finance Minister.
Some newspapers began to take the
Finance Minister and other Ministers
to task because they were sensible
enough to give a warning to the peo-
ple that such and such a thing was
under contemplation. Sir, my fear is
that this order will meet with the
same kind of fate that prohibition has
met with. We are finding it so
very difficult to get rid of drink evil,
but at the same time we know that a
new cottage industry has sprung up
in the wake of prohibition. Nobody
knows whether it has done good or it
has done something bad, but every-
one knows that it has not been an
unmixed good. Worse will be the fate
of our country under this Gold Con-
trol Order. My hon, friend was
asking why the Government has not
been able to get much of golg in spite
of the fact that the order was pro-
mulgatedq two months ago. It is
just because all this money is only
imaginary. When 1 was young and
I was in the university, our profes-
sors used to tell wus that India is a
sink for all the precious metals in
the world. The same story has been
conveyed to our economists and
those are the economists who have
the ear of the Government or the
Government has on subpoenaed by
those economists with the result that
this unpopular and untimely wrong
order has come to be promulgated.

What is happening? All this gold is
not piled up in 3000 or 3,00,000
coffers. They are to be found in
small trinkets on the necks, hands and
fingers of our women, the poor people
in their cottages. What is more it is
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a very important thing among the
Hindus that their women must have
their thali Is this the proper way
of going about in this emergency
and making war preparations by
creating this impression, this fear in
the minds of our women that even
their thali is likely to be taken away
one of these days? My hon. friend
says that we may put a ceiling. You
may put a ceiling at a particular
level, but where is the guarantee that
that ceiling will not be reduced down
and down with the result that some
unpopular or stupid or siliy officer
would go and desecrate the honour
and self-respect of our women by
demanding that the thali also should

be given over (Interruption),
Shrimati Lakshmikanthamma
(Khammam): Can you give one

instance? We can defend ourselves.

Shri Ranga: Let the hon, Members
listen to me. I only said that there is
a likelihood of a thing like that hap-
pening. I have not said that it has
happened. My friends seem to be so
much excited that they must some-
how or other rise and interrupt me
in an unseasonal manner. That is
why, Sir, I say that this Gold Control
Order is unpopular, is wrong, is un-
timely and, what is more, is likely to
cause a lot of harm indeed to the
creation of the spirit of support in
this emergency. !

What do we mean by emergency. We
want this emergency in order to pre-
pare the country to resume our fight
against Chinese mggression. We are
not warmongers, but certainly we
cannot be accused of warmongering
merely because we want to regain
dthe lost land, the lost territory and we
want to throw away the aggressors.
Are we quite sure that we are doing
all that js necessary to achieve this?
Is there not real justification in many
beople feeling or entertaining the fear
that this emergency is not being used
to the best advantage, in the right
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manner, in a non-partisan manner, in
an all-party fashion and in an entirely

*un-political manner? That is why, Sir,

one of our hon. friend has suggested
in his amendment that there should be
a national government. What is the
good of my saying or his saying that
there should be a national govern-
ment; it is for that Government to
make up its mind whether there
should be a national government or
not. Some others have mooted the
idea that there should be a coalition
government. It is for them to think
about it. Now they are welcome to
carry on as they are carrying on, but
they must see to it that they carry on
their administration in such a manner
that this emergency becomes a real
emergency and in an emergent man-
ner they carry on their administra-
tion. They have to put down waste
and achieve economy, waste not only
in the ministerial paraphernalia but
also in the administration. They have
to put down corruption and bribery.
They have to go even to the extent
of taking some of the guilty ministers
to task and seeing to it that they be-
have well, change their ways and be-
come more democratic and more
honest than what they have been. I
am not speeking of all but of such of
them as could be accused of. Are
they doing all these things? Nothing
of the sort. On the other hand,
wherever we go we find that they are
behaving as if there is no emergency.
People are given that impression and
the ruling party and its members
have already taken for granted that
they can begin to indulge in their
usual ways of politics, whatever it is.
They are welcome to do it. But, at the
same time, we have our sacred duty
to impress upon the people by our
own proper behaviour, non-party
behaviour and national-minded be-
haviour that we are really keen and
keenly conscious of the existence of
this emergency and, therefore, we are
prepared to make our sacrifices,
What sacrifices have the ruling
party made? Are they prepared to
give up their affection for licences and
permits, quotas and controls? No. On
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the other hand, one after the other,
-their own authorities have written a
number of articles in Our Economic
Resources published by the Publica-
tions Division how they are preparing
schemes for more and more controls and
they are trying their best to push in
their pet schemes and giving effect
to their pet dogmas through the Third
Plan in the hope that by the time
this emergency comes to an end they
would be able to achieve their
socialistic re-organisations of the
country. It is this that is going to do
a lot of harm to the national effort.

The Prime Minister has himself been
talking of the national resistance.
How can there be a spirit of national
resistance when this Government goes
to the extent of organising one thou-
sand, what are known as, co-operative
farms? They are expected to be a
challenge to our peasant economy. Is
this the time, when they ought to be
diverting the national effort to mount
an offensive against the aggressors, to
deprive the livelihood of five million
of goldsmiths? Is this also the time
when they can be thinking in terms
of defence labour bank, village volun-
teer force and so on on a party basis?
My hon. friend from the Congress
side says that they are not organised
on a party basis. How can they say
that they are not likely to be organised
on g party basis? Who is there to
give guarantee that they shall not be
organised on a party basis? Every
adult has got to make his contribution.
Every woman has also te make her
contribution. Till what age? OIld
women, young women, every one will
have to make one’s contribution. Who
is going to exempt old people and
sick people? So, you are going to
vest discretion in the hands of the
village sarpanch. What is the guar-
antee taht people belonging to the
minority groups or factions—there
may not bé political parties in villages
but there may be factions or groups—
are not likely to be victimised by the
sarpanch, by the BDO, by the various
other officers that have come into exis-
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tence? That is why we are opposed to
these innovations which are being
brought, in today under the guise of
this emergency. Actually, these are
the things which have been under con-
templation of the National Planning
Commission during the past ten years
and they have been waiting for an op-
portunity when they could inaugurate
all these things so that they can gain
control over more than ten crores of
our peasants in the villages and more
than three crores of our agricultural
workers, and they have got an oppor-
tunity today.

If this is the manner in which this
emergency is going to be exploited, I
wish to say that it is time that Gov-
ernment made up their mind to end
this emergency. Once we are free
from this emergency, at the same time,
let us prepare ourselves by every
peaceful means, by every lawful
means, because there is plenty of legis-
lation on the statute book in order to
curtail the rights of people who in-
dulge in unruly, unsocial and anti-
national activities if we are pre-
pared to abandon these emergency
powers, seek their co-operation to the
extent that they are willing to offer,
after restoring their fundamental
rights. If the Government are not
prepared to do that, all that I can say
is that this government will not be
able to succeed in making this emer-
gency serve the national purpose for
which it has been proclaimed. And if
they are not prepared to give up this
emergency and, at the same time,
abandon their own partisan and dog-
matic way of dealing with these things,
the vicious way of dealing with these
things, then all that I can say is that
the opposition would not be able to
co-operate with them.

=t agmET (A foed) - feey
T 98T, # AT @ AT ¥ I
g fF mrr gf 3 W e G s ¥
T A9 FT qFT famr 1 T § sy
2eq T ATET T 79T 9T & |raw F
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Shri Ranga: I hope my hon. friend

will excuse my going out.
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Shri Bade (Khargaon): That shows

your colossal ignorance. (Interruption
by Shri Bagri).

Mr. Depnty-Si)eaker: Order, order.

=Y F@IETW . TF I AT T AT
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g Tifd AR T F 77 @ fau



403 Motion on

[ st s ]
wE | 39 fafasw gfan 7 @ &
2 g =g qar 8 4qr f5 miy f g9
gfrar & sigx gUd I+l & gE gt
T EAAT F7A AT WX FodAT FIA q
AT E .

T HIAAT @ AT | a7

= wAWE: AAE @ & &
Feifgen & § W & | eafow
qR QW g S AR gEw
AWA-AY TEAT H AT G 8 & HfEA
qF 7% 3@ IO WG § R e
T AT FT @ F gAR WA
o T @afasw w4 fwidwew
G QT & T A, g A
T2 gu faa waar M § 3AF a
g 7g e fawd @W oWwRT &
TR 7 qeq AT A FWA G q
g ¢ v a8 T g gfvar AR
g gfar FoF @ My wad €
I gIAT A FTFAT JAFT 4T TF
ity #1, d9efaom &1 w1
FST F1, a@ TOAT TR AH Y
wR

Y gt g (
FT Q=T AT

=t qIET 39 A § A=A i
g dIfasw &1 gETaTer FT W E
I g FASH AT qFE 7T R 8
WIFRATIH TN
Y 7 qu § wive & ) & fowmw
qre TA-aNIEST ar FAT TA-
FHT FT AT AMFL AW T
®Y 76T TG FT THA E | A5 39 T
@I g @ 5 gfr 7 3 2w
fat s T INEA 729 &, T
TR I 9T Hfaeaee w2 5@ §
AT IIT g IT FI 70 B T
% & {5 sryfee 57 39 %1 Aafae

AT ): Fegfrew
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qeF Fgd &, 93 q97 waw g &
R 1 aa N @IFar@rafrag
gz A9 T A9 W99 FOFIF 9T @
& 1 37 IeRT F X qH qen M g I
f& o 7u few Y Famfasw Fr g
T RE FF f5 N N7 0F, 1 A5
M | T 5 gfFar 33 @7 A%
A faRinTcwm R e F
gfr & 33 Fifsm Y W |l ®
Fo TTo Hlo F ATHT fF s s &
g & Taadr F1 g2 fear w7, @
feRem A A & 7t afes 39 qumw
7 Targ gfrar & fomd f it a9
W A §, Jar 78 faww o wr g, 59
g gATR AT WAT T AT A7 A2 T
TF QAT TAFT §, AT FA FAT GHTT
TEF N AW ATTE, AN FEAR G
AT W= O ST A A9C 9T &
39 qOF T0F A  FawE gar T g0
gafan & g Fea1 9 g fr g wifas
fagr=ii & are 7 gfay Frags aeaAr
¥ =T ) I8 & | FUT 7 afad
foret sy &Y Feafaew #1 Y & Ak
T ag & oo 2 99 AR |
foaq 5 gare &= =9 § | T
Frw w7 qifay @ 7% & 5 few ol
Y EAAT F AT @ TP, 9T F
g @ 99, g9 39 I F @HA AV
forer &% At g 7 v s & =ifa
qTfqq F% 96 | #TST #1 giAar 39T
BT g 7 & FaTa % 5T FYE 98 qUR
fF g & god fenge ¥ 999 qeF A
AR F F aY 3 faepa aadt 9T
g a1 37 7 Awa 5 F @z & a9 3%
F gfrar 97 w7 a1 ST A ag o e
OF TAAT | gAR FG ASHI 7 TG faA
gu . Fitw # R § @& ax
FAT FI F ATHA 95 NFHATE §T AT
TG A I T AXE T AT 1 Foefasw
FT TAIIT § I8 A< T F HwL IT
AfeT T AR I9Y FF A7 3 fOQ
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v Y A OF G TET
Fepfren & qrad 1 1 o awer &0
AR gaeT F7 & Fi3 74, Bl s
Fzafwagz #2 F, fodt & Fow qgeaed
FH, T 9HH F€ fFET qIg TUNT
FO A7 (6T AT FI& IqH1 A9 FG
T w41, 3F%T AT fgnTag A ) agrfent
& O 937 | Aq 3T A F IIA I
¥ 97 77 F1¢ W) qeF 58 WA 5w
fae A% e F 92 g MET 77 AT

21

T FEIT A T F & fF g
AeF § 9 Wifes fagry §, gk &
g F Foaa gfandt e s gt
KT AFT @ 3T FV TAATT FT ALTE
w9 47 9T ag g a8 4 5 e fw
0% & A9 3T F AR, T AW
T F 99 | 9% 9 5w ade ¥
i & ww v wEw @ @, o
IGAT X AR FAr e fwa, W
FIEAR § (¥ T T AT F a1 fH7R
@O UF 47 far & /e e A ey
¥ IF IR FTH FA F JEKT § ¥4
aa g ¢ 5 oag 97 gEl g A
FI9 FW T WX GEC F 99 FT g9
FIA FT aFT § a8 TF (BT ST
AT & A g9 TATHE & 79 O qE
g AT ¥ T IEAT & | AT
WAAF A ErE s wEfrsadw
9 JT AT AT §, T GHAT EW
FT I § AR AT T Tg 741 (57
Mg fFnafFaw s
AW g1 A WY FIW ST W §
T AR qF F T@EART FQ § | A
‘a3 ¥ gAd £ SAF) 2FT ¥ A gETAT
AR & | S T HT q7G XA F A
o e anfafzae S qamT st
2 38 A AEEwT FQ@ § | A @A
TR M &1 @raed a9 F § /R
foreat fe s ds sramfen g Moo
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# 9 A OF QY TF T7gS K MAl
#1 7w 70F § IdEw FE, TR
AT S THEE FT 3@, SHFT AT A
AGEHT FIT & | TH TE § I
F &9 9 o1 gfaaer T @ 99 a6
Y T TR AGEET FIG & | I9 4T
73 AT TH) & F 38 [T F co HERY
F qr T ITT R TR | FAA 20 FrAY
am faas fF qrg §ar & Sar <
ATEAT TEITE FT T § WTIA FT Ag
TRV ¥ 9T AR F o

s w3aw (99) - 9w (Fw
Ferdr ¥ g7
Mr. Deputy-Speaker: Order, order.

Y e - foms o gg sarar
I & AT FH ITF IEFG AF
ST ATEAT & Y SAHT I FAAT AR
¢ wifs 57 1 7w ¥ oF o7 e
AT 9 | A T § @) wman
T fra % & oo § @
3 FY 7IE FAT IR & 7 Tg S A4V
A AT 2 A 4T &Y W & F wwaaw
ifeuTag e w
THEAT FI TF 3T F N AT S T
Ffez TRl ¥ g9 AR FW FQ
F IO | ¢ 98 g AW @aT
T AR SET AT @Y | W
&9 I AW F HRL TqAAT B 94T
aTed §, T 3] F [EL WAL G qAA-
I & FT GHIT FTEH T@AT AT &
TR WX 38 AT F ST A wEA
sRafaF s Y EsTF
1Y T G A AT e § a1 Qv
gfafraramE amal FT N fF g | H
IFT WY &, IART TFEAT FAT gATA
gy qgeT g9 QY AT g 1 & Tow wN
FIAT TeAT g 5 qow # femew ®Y
AEET TAAT AT @ § AT A AR
e § FE€IT T4 § TE FI9 IS¢
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[ it smoFrw ]
MR | FfET fro WM g FEAT T
e & § fr Frae AR guda ¥ W
I {5y g & gAR ¢ stegafasga e
STE3ZT §92T FY FIT 54787 F¥6T faret 1
fF 3 qudt qrxa 31 saMRT AT AF AR
A&t FY 7R 17 F @& | '

9§ 718 7% 49 5 33 7 a
AR TQN et gram A gs 2
TETET F q% IF 7A@ A | foaAr
TIFT L gHAT 9T, I J SATET qLTHT
39 F 7 8, FfFA 7w A A A g
Y AT FAT g F AR e gar Y
TR # grem T@ogId ¥
(Interruptions) SN[ ¥ &9 HI TqIH
@ B qifet ox g oy, ar
A T R ) g 5 A @A
Fadm fex 2o § 48 a9 a3 |
(Interruptions) & Fwgarargar fF
AR AR gAIR A FT A A
qaq §, I FT yAAAT T F GH AN
I¥ A FIAT A10ET | FEfAC T
g&q ¢ 5 3@ %7 fenT Seww F
g ¥ 39 419 F7 €41 @1 9H %
7 ATX AR TE 3o faw afeqw
Fex A Frwaifer qR3 § ogE
foir o, 7 f wigde Gae< ¥ {efeaw
ofet Wegm #1 R aw ¥
FHIIT T a7 919 1 afes 39 arq A
Fifa F7 9x fr F19 AY FTAw Fo
T3 A% 78 w=g ag @ fefigsaz €1

7& 3@ @ & @ § fr s
fafaee A ¥ yaTfag 996 T TF
Y rgardl B a<E AW FT e e
2\ o g&% 79 AT A ¢ i wgardd
9T 3@ a<g 1 fage @A 9nd fF
A, deq AR Sfvefasn &1 www A
T 9 | 59 ¥ AT I 9 FH FEA
@ N €W g !
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St A ag T § g A
& F fear 17, 99 & & gy TRarg
fo a1 s T agaw Fw w0
T/A A AT AT FT GH FET
TR , 9 F TUX 3 AR A E AR
Tgfem, & 3@ 91X F7 9 q@Ewd
F@TE |

T 2N R @ a1ge 33 #1 g
TR A 9, q1ATH T @ ared
g A gAY g, @i ¥ fefaftaw 2
SR FIH 21 @l 2 | AT e gw ag
feeett 31 gfam #1 3, @ oY F1g g
T AE AT G 1 T A9 F g A A
g AT FguT, afew few +Y zm 7
ST | AH A Fed g T9 T §
& TemHe Wv wnfar wWET F
ferEe ¥wae, o e g@ 2w &
efafaeam X W F1 9«99 #7
==Y T 0 8, uF A% F afaw
# fHfegsd 39 & ) T wEHEE
7R 9 F AAAT B 9@ @ g fF o
IR 9 37 # fFae gafefafan gar #%
G &\ F rew fafaee ¥ geaTg =T
f& ag TERHe WX @A FHEE &
FF 9T 39 G A Fe I @, |ifw
qfewr 97 51T 37 F a19 &Y veHfra AT
IR I FT 9gq A AGL ISATE | &W
3Ed § & confar FHEE F1 CF JFET-
foet fafree 71 ffermse war §
A fafaeey 39 %) Hfeag sw@r @ |
M a@ uF dfme fafwer @)
fafaeez =1 ffeasy F@T €1
Shri Narendra Singh
(Anand): Why not?

=t FFUE™ : AW qEET F
fae N ag dF &, A I @ A 1=
TadE $IX 0F e gefafteae ¥
faT ag v qFETRE § | W 9w §
FHIEAH A A A IS IS

Mahida
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AR ¥ Gger frgy ¥ MR qaz 3T H
AT §, @Y F enfaw FHE A1
qaRdT ¥ I3 FT I9 AW |

F 3y F1 Arnd g fF oA 7 qR
=T faar | 39 Tst F arq § <9 weqrT
F gra q ggwig gFe Fav g, o w
Ffrsz arga #1 gfFar war R mar &

=Y %o Wo TAf (7R : IuTEAA
TFRA, A TQE G T qWA FGS
2, AT g, S agaETa, 3 foa
quA far 8, # o 97 7 q9a A
F g s g g

# g9 937 1 wfas q@7 agy g
& 9% 0F 31 3@ gAT F €9 § @Al
arear g | Tegafq St & wiwor 7 aa-
FECA NISF § IFdT F1 919 F3T TS
2, =g T AR FE 9% 39 I
1 gfg & fau fa=rs £ gfeami
agM &1 WY f9% fFar @ gmrn

Tt o ¥ www § $sfem
¥ Wiegma &1 W Jew@ frar
2 | wfet AT 7egRd & =0 et
F wfafafaal F faeelt & 3 qow@x
T @ §Fes & X 9g a7 fwan fw
T § At @i 93 o e
T4, Ffew I HT @R F g srEm |
S § AW gee, A I, FoATer
®1 g7 @ A, @ qF G A g
f& ag w@ax o & sfafafa 7 &
FX frelt wagR a1 fram @@ & wia-
fafg § S froey ag fFam a@ &
sfafafa 4 1 3= X 98 Faems F
N 5 917 ¥ g7 & oY faw s
Mg § ®X I9 X S gfAarw s
T 8, I F FTOT ATET AT THR
&g § 1§ ag A FIT AR
& @ ot §1 [ 3 wifewi
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7R gl 1 qRhT St g AR
i 79 Wegae &1 o9 F9 §
I A & wfafafet & s femm
& A geew, A U, ¥ 98
argar g f5 o et 1 ag sfaffaa
FQ & ST A 9 TG F FAIET
FE F G A T 3 FIN ISEAT

g

IW TEE F qF FW I
gt & wfafafedt 3, oK @@ ok
W T qIg Fag F sfqfafagy
3, 39 99 R IR faar 5 a9z =
T P FF 5 T WY I
TET AU IAT FT ARG GET B
W, qUT ¥ Y I 0 o7 F Faq
F a3 ¥ & fedw aigy o @d<q
WX 3@ & g & #fus ¥ ofew am
F F, IETX T qGT FI, 3 FT L&A
F T &1 AT TQET + ARl F
sfafafadi ¥ 1 5@ a@ F1 @F
ffar f 3 ooy afeq s T & &
g AT AEaT § 5 A aee,
N G, 7 fam AR S aE ¥ agy
fagarqe wow @ @=q § fea, oW
FT ORI 9§59 § 1 @ 2 |
fegmm & fFeml AR A9 A
fow s ¥ U e FW
T fean, 7ar mifast 7 s S s
¥ g faar & 7 wegd wR fremEl
J 9 TN, AT HEETA H FTY
gfagmi #1 3@ Ft g F fag @mr
T IO B W #1 fe=y fam
SR A 99 fe=g & wg@ER W
AR A T TR EART a9 a&
FT@ @A, 99 IF {F 2T ® AT
A # F9W F fAy ST A A=
T FoT AT | AfFT Y gaer F
et & sfafafaat qur afast
o 7% F fear ?



4T Motion on

[ =t oo wo gt ]

A "TEw, s e, ¥ v
& 7w+t g¥ §z gfaw e & faw
weafes | & wgW Aww § 5 oww
welz faga T9q § 1| ™S WX
T afae ¥ @@ @ q@ T wE
frar fF 3 2 A AT A g &
fag woit wfafeds s gfaamt
FT AT FE AR a9 TF AW F4,
a7 7% fr Afal a3t 3 ¥ aEr T
st fear s 1 aeEw WK faefae
T GHIS T FT A FIS F1qTA TE
T I @[ F AT anr w1
e § | Sfsfeaaze o1 9 IWegme
@ gHT &1, 99 9< Wifdwi ¥ few
WRATA fF g, @Fax F Q@
o feoaer @ & "9 # FEEEn
ATEAT § | 99 ¥ Fgy v v 5 ww
*1 fgera F9 F fag 991 & @@
fad mEd, 99 T oweg @ S
AR Fog qur AfAF QA FATE
¥ Tar A1 T TG A o ¥ A
¥ 99§, Sared ¥ agv ¥ frey off
a® # feawa @ oure ar fedr W
qTg N TEAT 90 F | FAR T AR
3 7o fr @ IR #T TRE &
A Y A At € 7 A g
F fau w1 g@t FHE O, AfE

wfaw ol 2, 39 A woEg W F

faw, 99 & FW & I TgW & fae |
& ggar aEa g fr feafo 0 & faegwr
faodq 2 1 SERl ¥ mfew ¥, W@
wHEE FT TRAN A9 F g
N g F fag q@m AON g A
woae w7 & fag fear & 1 ag 77 feam
T ar f5 WX F1E AT Frer
5 @ & a1 9 &1 9= ¥ gy fear
s wifd wifast & T g e
AT & A afew geEr 2w ¥ S
A A A a1 @, N Fay W A A
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41, I F1 W AT 3G @Y W F Q@
o fF @ "1 d g i
JA # IF ¥ 98 a7 frar war ar
fF gz @@ AT Eweaw &,
oM I AR 39 AT W AT
T ITF qaT ¥ I FE I g
Y § or 6y @ ) Aol ¥ @
@ fear | W & S AT g e
fegeam ¥ wgae a1 ofers dwex &,
AT Tg AT HEHAT §Y I AT qFTA
weF ), frw wifes ¥ o Fg O
FIH ISAT TF T F AW q@H F
o} fray T W@ a@ ¥ fehw ww
Fom R g\ Famaa g f5
WY 3H UATAGr FT TH qew §
T ATTAT KIAET TSAT §, A1 Afawi
FAIRl F faams eET E, &
faem® T uRd; 1 gEE (Far
&, W99 EH1 F1 W aQTY F € 27 F7
sarr faqn @

off word (fzame) ;=9 &7 =gy
g1 fF a7 arel 1 79 JT A e
oY grT ALY =TT, AT F6) Ag =

g’

st %o Yo TWL : gAR FTTE
TqTeT grafaee 9@ F & 1 g 7 9w
Y T7F T qg FEET A A F 0 AT
&1 & =3 ol & @ ¥ SueT A
FZAT AEATE | 98 G Ao aG@ ¥
ST & f 9 & et F1 amda s
FTaT 8, fergea™ F1 A9gR FIT g,
frqm F7A1 § 91 Qfafa <At g

14.53 hrs.
[DR. SAROJINT MAHISHI in the chair)

fegem & Ffwe @ &
Fraey ¥ gHIY WS SRASET S
w31 fr &1 g9 @A IET FEH
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X & & faega ady gromg w1 Feqfaes
A A g A dImE
OF FIA W FAT AEAT E | 9
FfTez aEl F wwra o= e fa
W I XY I F FIW A IT F G0
1 AT WA, q1 qFA TIT ATTHG ATAHA
e FEIfF g @y R g famq  qews
¥ AR I § oA TR & @, 99
FFT ATHE KY AT &Y f@aAmwT F
AT 37 IFT AAE; F; AZTE F1 FAOAT
qARA 45, U F WER F fEers
€, T 7T F @ faar a7 1 wvd
%1 7 F fr o wfae ol gw
T T g At #%@0 @ 717 FEdy
2 fF fergmamw &Y vy & fom gw 3=
w1 a1 4 | 9Y gwfaga @, 1@ &7
I H 9AT =A 7T | 99 gH A=
¥ & F77 fags, a9 =9 &1 q TEy
AT AT | HT F! AT+ GEIT T
g f& Fwgfaee ot & aga & aw
I H a7 FT feq ™ & | AT F™HG
7 oHETE F oaFm FAfE W
FfAez @% 999 W § ST F A
F gfawd T ST § AR A T4
TR T 1 &, 39 FY qfuF gawd
DI E 1 HAEF AT GT FRF
g A & 1 S AW F A )
FC T T E AR I AL AW F &l
7 AR 3T & & A0 Y, 37 7Y wfuw
gfaum & 9 g 9 glagd &
I, 39 a9 F7 a9 39 g ¥ FAT
TEF AT @I ATE

st g™ quEw (WIT) AW
T T F RN F A H o T
weE?

Y Mo o Wi : TG F & g
¥ & 35 ¥z WIE | qF WA iy
o fF 7 7z oEl A fegw A
J[afe & W w2, 2 AR

PHALGUNA 1, 1884 (SAKA) Address by the 414

President
a0 oTeT ¥ faq g FW FI
qFd: § AT IT I F )G 39
T g1 AT Jafw T8 T T A/ F7 AT
oY 9t ¥ @ FrIT aifE g g
™ E | TEE F AM Y § 7 ok
a a1 gu € fom o7 A F) A w7
FT A § | 179 F gHET @q 771 qfA-
TN 2 | WF Wi g€ 9T SH &7 q9N
9§ TG g &, WA &1 HA S
F7Egu g 1N =T ¥ g T A
T T AT T ARY § W W FY
qTAT F FHI F1 FaT IF T A I
T &, a2 Wi 90 & fag A
#r aTg & | TH OEf 7 97 T o fwar
g W IUN & F qarfaw A §
39 F Y AW 39T E, TF 99U E, TF
g & A FF WAl § | 98 39 &
AT AT & HF 5w 9 fF
gl F 19 9 " q § w1
F7 @R, 99 F @ frm gFTEen
FTTIE@T R F T F 9 F wwqAv
g fF faerd & a9 T FA AW
T

werafa S & mfwwme § oRy
a7 fis fear w@m & :

”. . . there wer over fifty;mil-
lion boys and girls in our schools
and colleges.”

gl 9T gAR 3T F ST qga agT awer
2, FFTQ 7 9HEw @, 99 51 9 fo®
TR FT faar Srar @ =gy @A
AT G AN AOAT Ffeeey-
TS ¥ quT /R | H @y ghn v ag
qET T3 TUEAT | 51 a1 ST wHear
2, =g F1 7 9% F fegr 9w 6}
f@ a3 ¥ 39 F1 GAHTIT o7 GFAT §,
7g T T AT AT qeagd wwar
YT | AT T § TS F SIS gaq
gT q1 qgT w=Fr g |
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[5 oo wo =]

¥ wftes a0 Fxa7 98T | gqar
&1 & fadaa a1 9391 § % o 3
¥ gmy o gffeafa org @, 59 § 1@
agr & o gw A9 37 F ¢ A F, T
G ®I FgE, AwgA AT fFEET S
Mg W FI I A T FT q9A (5 AT
reT-EfEfae anad: @Y aw an
&, gHTG We G T EFT &, 91 -
afg &1 & AT o oF oF 99 F fag
T T IT L) FTH FIA F7 AT @
gafmafauim g aaga g, 3
AT ZATE ASS AL FI A §, ST XA
&% wag 79 fow awd @ wm ST A
Frafad &1 IrT SHE W e | 910 a3 %
g9 I F F AW W@ FI, 3T T
T® ¥ §IX FT % gH 79T THA &7
qFTEAT FEAT § |

g7 wesl F gy o weafa & fag
T FT TEATT @1 AT &, 39 FT &
THEA FIQ@T § A FOST AR
W § |

Shri U, M. Trivedi; The uppermost
reaction in my mind was that I should
give some reply to the aberration
which existeq in thbe mind of my
friend Shri Brahm Prakash. As has
been sufficiently answered by my pre-
decesgpr, I refuse to go into that. I
only pity his ignorance. We are ail
feeling that the problems before our
country are so numerous and the
points that I will have to cover in this
House today are so numerous themn-
selves that it is not possible for me to
enter into a wordy warfare with igno-
rant friends like him.

Infiltrating Chinese, rising prices,
lessening production of foodgrains,
flourshing corruption, increasing job-
pery, thriving nepotism and rising
taxation are the problems which are
before us. We have to consider all
these problems, Only yesterday, we
discussed the question of rising prices.
Each one of us will agree that prices
are rising Each one of us will find
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that production of grains has gone
down. Some figures were given by
my friend Shri A. K. Gopalan when
he spcke, that the figures have gone
down from 1960-61 to 1961-62. What
has further happened is this. Some
sort of bottleneck has appeared in
transport in our country with the net
result that in arcas which produce
large quantities of grains, movement
is not taking place, Maize which is
saleable at Rs, 11-14-0 in U.P. and
other areas is available in my town
for Rs. 8-6-0 a maund. ,

That is because the transport is not
available for movement. The poor
agriculturist who has sweated all the
month and has prodgced it is not able
to reap the benefit thereof, and we
have not applied our mind to this
problem.

15 hrs.

Then, what have we done about this
corruption which is flourishing like
anything? We have got a big example
set up and tom-tommed all over the
world that here, the great hero, Shri
Pratap Singh Kairon, the Chief Minis-
ter of Punjab has reduced his Cabinet,
but by the back-door comes the provi-
sion for all those who have gone out
from the Ministry to secure sinecure
jobs.

Shri Ranga:
council.

Shri Igbal Singh (Ferozepore): It
is an advisory council. It is not a job.

Shri U. M. Trivedi: Is this the way
of reducing the expenses?

Shri Iqgbal Singh: The Chief Minis-
ter can take advice from anybody.

Shri U. M. Trivedi: He can take
advice from you also. .

The question that has to be seen is
this. Have we in any manner applied
our mind to this corruption which has
been rampant in our country? Year
in and year out, for the last eleven
years, we were using very strong lan-
guage, when this question of corrup-
tion was brought before us in its full
picture, and we went to the extent of
saying that those who were blackmail-
ers or blackmarketeers must be shot
dead. Have we done that? Have we
progressed in that direction?

That is an advisory
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The question that again arises in
my mind is this? Has this gold con-
trol order in any manner done any
good to the country except depriving
27 lakhs of goldsmiths in India of their
means of livelihood? In one day they
are not going to learn how to manu-
facture gold ornaments from 9 carat or
14 carat gold. It is impossible. Gene-
ration after generation, they have been
making gold ornaments of a particular
type. They have learnt that art. No-
body has taught it to them. They
have not gone to any school, and they
have learnt it themselves. Those for-
mulae are not available in the schools;
those formulae are not available even
to the boy who studies chemistry.
Those formulae are only avuilable to
the handicrafts man who does his work
as a goldsmith. But we have depriv-
ed him of his means of livelihood, and
we have not been able to offer any al-
ternative means of livelihood for him.
And we write long letters and publish
long articles on this question.

Who has benefited out of it? Let us
draw the complete picture. The orna-
ments made before 9th February, 1963
could be of any category; they may be
of 22 carats or 24 carats. And those
ornaments were the ornaments which
were pledged on which the economy
of the small trader used to depend.
The small trader received notices as
soon as the Gold Control Order came,
and he wag told ‘Come on, pay the
extra money; pay the marginal monev:
or else, your gold will be sold and
your ornaments will be sold’. The
Poor man had to rush forwarg and
write off the ornaments. Now, those
ornaments were written off at a parti-
cular low price and the man who
was already rich has become nearly
four times richer now than what he
was before, because those ornaments
cannot be squeezed from him. He is
n reqular possession of the ornaments,
and he wil] now reap greater benefit
out of those ornaments, because those
ornaments will now be coveted after,
and people will be running after those
ornaments, and to secure those orna-
ments, and he will charge heavy prices
for them, and he wil] be able to do so
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as well. So, the order has not served
the purpose for which it was made.

Then, again, I ask: Why make use
of the Defence of India Rules for the
purpose of issuing the Gold Control
Order? If you think that the economy
of the country requires that there
must be something in the shape of a
Gold Control Order, why not bring
forward a legislation before Parliament
and have this Gold Control Order?
Why resort to this dubious method of
taking shelter behing the Defence of
India Rules?

Have the Defence of India Rules
been observed in the spirit in which
they have been framed? We all join-
ed, and we al] agreed to have the De-
fence of India Act and we all agreed
to the Defence of India Rules being
framed, but the Defence of India Rules
were not to be framed for crushing
the Opposition. But that is how they
have been used.

I have seen in what manner the
mantram is used. The mantram is
simply writing down this namely
‘Whereag the Governor is satisfied that
you are likely to act prejudicial to the
interests of the country, you are here-
by ordered to be detained in such and
such a jail’. That mantram is enough
to put the man behind the bar, and no
challenge can be made before the
High Court,

We had al] agreed to the Defence of
Indis Act, and we had all agreed to
the Defence of India Rules, with this
impression that they will not be abus-
ed. We are no longer a slave country.
This abuse was not forced upon us
evep in the days of the British. When
the Defence of India Rules were fram-
ed earlier, I remember that Shivnath
Barcrjee’s case went up from the Cal-
cutts High Court to the Federal Court
anc¢ from the Federal Ccurt to the
Privy Council. The two Indian judges
who sat in the Calcutta High Court
said, ‘No, the order must on the face
of it, ex facie show that it.is an order
of the Governor. and, therefore, Shiv-
nath Banarjee must be set at liberty’.
The Government of Bengal appealed
against it, and the Federal Court jud-
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ges, Justice Zafrullah Khan and Justice
Varadachariar, held also that ex facie,
the order must show that it was an
order of the Governor, and, therefore,
Shivnath Banerjee must be set at
liberty. But the Privy Council which
was made up of English judges, jud-
ges belonging to an empire which was
shaking and which was slowly geit-
ing out of hand, came to a different
co:'clusion. Bui, here, we are again
doing the same thing; we are out-
heroding Herod. And today, the jud-
ges of our High Court are prepared to
ac ¢pt this prodosition that it is not
necessary that the order must be from
the Governor, a mere scrap of paper
wiich containg the stamp saying that
it is of the Government of a phalana
ph..ana State is encugh, and il will be
accepted as an urder of the Governor
I would ask: what is it that we have
done? What is the type of compla-
cency which we are showing? Have
w2 realised where we are? On the
one hand, we are talking that the
emergency should continue. I am at
one with my hon. friends when it is
said that the emergency should con-
tinue. I think that there is emer-
gency. But what are we doing?

We are talking of bye-elections.
What for were these bye-elections
kept at a standstill? We are talking
of elections and bye-elections as if one
seat here or one seat there remaining
vacant wag going to do harm to the
country. What machinery is to be
moved for the purpose of these bye-
elections? If really an emergency
exists, do not talk of these things. “Do
not talk of constructing palaces, and
do not talk of spending a sum of
Rs. 1:25 lakhs for making some re-
pairs to your palaces unnecessarily.
All these things must be taken into
consideration if we want that the
emergency should exist.

The emerzency is not to be utilised
for the purpose of making opportuni-
ties for aggrandizement available to
certain persons who are mere job-
hunters. They are jobbers and they
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want jobs, and they go about saying
‘1 am going to become the National
Defence Fund treasurer’, and they ge
about like a big man, saying ‘I am a
Congressman, you will have to pay
the money; if you do not pay the
money, I shall put you behind the
bars’, and the next day comes the
policewallah, saying °‘He, thum mne
sahab ko goli diya hai; come on I
shall put you into the prison’ I ask
you: What is this which is going on?
Why this utilisation of the services of
the collectors and deputy collectors
and commissioners and sales tax offi-
cers and income-tax officers for the
purpose of collecting funds? Why it
being done in this manner?

I most respectfully submit that the
emergency measures are being used for
the purpose of putting the Congress
Party at a premium; it had gone down
to a discount. What was the reason
for my hon, friend Shri Brahm Pra-
kash to run down the Jan Sangh. I
know it, For the last eleven years, I
know that he is obsessed with the idea
that the Jan Sangh will dethrone him.
and he cannot get out of it, and there-
fore he must oppose the Jan Sangh.
What else can he do. That is what I
would say, and this is typical of him.
He has been answered sufficiently by
my hon. friend Shri A. P. Sharma, and,
therefore, I do not want to enter into
it. He, a fellow-traveller, has been
rushing to the rescue of the Commu-
nist Party and saying what the Com-
munist Party cannot say. I say to my
Congress friends that I have been a
Congressman myself, and, therefore, 1
say to my Congress friends, drive them
out, do not keep them with you, for,
then you are in bad company.

Now, I would draw your attention to
what Shri S. N. Agarwal has written.
He no longer writes his name as Shri
S. N. Agarwal, but he writes it as
Shriman Narayan. He writes in this
small book, which has been supplied to
us, entitled, Our Economic Resources
as follows. Let us call him by the
name by which he wants to be called.
Shri Shriman Narayan writes:
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“Increased agricultural and indus-
trial production is crusial to the or-
ganisation of effective defence.”.

None of us has any quarrel with it.
But he points out another thing in the
same article, to which I would draw
your attention and through you, that
of the House as well.

“In the absence of an efficient
and streamlined administration in
this respect, additional allocations
of money by themselves would
not be able to achieve substantial
results in strenthening the rural
economy. The earlier this obvious
but rather neglected fact is un-
derstood by all of us the better”,

These are the words of a man who
has been in the Conress for a long
time, a very intelligent thinker a
man really, worth his salt. He
makes this assertion. Are we doing
it? Have we done it? We are merely
living in complacency. We have not
done anything whatsoever to drive
out the aggressor. When we passed
that Resolution on November 14, that
memorable day, we agreed as one
man and each one of us stood up and
agreed to drive out the Chinese. But
what have we done thereafter? I do
not want to decry the position that
we lost a battle. Never mind. These
things do happen. I am not thinking
in those terms, But now are we buck-
ing ourselves up to fight them? No,
We are looking to the Colombo pro-
posals, come and go. What is this
‘Colombo proposals’ business? ‘Come
on. Gird yourselves up. Be ready
to fight, to go to the front and drive
out the Chinese’—that must be the
attitude, That attitude is missing to-
day amongst us. Who is responsible
for it? Not you, Madam, nor I, but the
people in whose charge we have
placed this country are the persons
responsible for it. It is they who are
showing some sort of complacency.
It this complacency does not disap-
pear, we can just imagine what is in
store for us.

We can never conceal from our
minds what has happened in Tibet
how the Tibetans have been destroyed,
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how genocide has taken place how
they have been destroyed fully and
completely, how the Khambas have
bcen wiped out so that they are no
longer in existence. Are we going 1>
tolerate such a thing happening to us?
No. The country was behind us when
the sovereign Parliament decided on
that day that we must gird ourselves
up and we must fight every inch until
the last Chinaman is driven out of our
land.

I was very much surprised to see
in our worthy President’s Address no
mention of this aggression by Chinese
communism on our country. He re-
ferred to aggression by China I do not
speak this of China. It is still a mem-
ber of the United Nations, whatever
China it is. It is the exiled Govern-
ment of China now stationed in Tai-
wan that is in the UN, It was not that
China that has attacked us, it is the
Chinese communists the only imperia-
lists who exist today in this world,
who have trespassed upon our terri-
tory. It is against these Chinese com-
munists we are fighting ang whom
we want to drive out of our land. We
have no quarrel with the ordinary
Chinaman, but it is Chinese commu-
nism under Mao Tse-tung which has
to be fought. The tentacles that Chi-
nese communism is now spreading all
over the world are to be seen by us.
Even Khrushchev ridiculed him at the
recent conference in East Germany.
But the Chinaman, stoic as he is, has
stood the game. He never cares. He
has written articles even against Rus-
sia. Russia might be afraid. 150 mil-
lion Russians might be no match for -
the 700 million Chinese. But we are
able to fight. We are more than 400
million. Man to man, each Indian
soldier is capable of destroying at
least 20 Chinamen. Under these cir-
cumstances, we need not be afraid.
Ours is the only country in the world
which can face Chinese communism
today. Ours is the only country in the -
worlg which can keep in check the
progress of Chinese communism. A
duty is cast upon us to protect not
only our own land, but the whole -
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world in the sense that they are look-
ing to us. The smaller nations of
South-East Asia are afraid. Each one
of them is looking to us. It is our
duty to give the lead which we have
not given s> far. Everyone is hoping
that we will give a proper lead. Our
prestige has been affected. Why should
our prestige be affected? We are
there. We will fight. It was jus:i a
chance that we lost a battle, That is
no reason why we should feel cow-
ardly about it? We should not become

sfFqa™ W3 AT
Because we have got no power, there-
fore we should talk of something good.
No. Have the power, then become a
shurvir and then forgive the Chinese.

qqT AIET AHIH

Be vir, without that nobody is go-
ing to listen to your words. There-
fore, I say with great respect that I
cannot join wholeheartedly in support
of the motion of thanks to our very
worthy President that has been moved.

There is another thing which comes
to my mind. That is a small consti-
tutional matter. You are a very learn-
ed person and I know you will agree
with me that the purpose of calling
the two Houses by the President is to
mention the work that has to be
done by Parliament. The purpose,
though not mentioned in the sum-
mons, has to be related in so many
words in the Address. What is the
purpose of the Address? It is to enun-
ciaic Government’s future policy.

Shri Sham Lal Saraf (Jammu and
Kashmir): It will be mentioned in the
Budget.

Shri U. M. Trivedi: The Address
should indicate what should be the
budget, what are the indicationg for
raising taxation and what partirular
legislative measures are to be under-
taken. Instead, we have been told
something off hand no reasons are
given for anvthing, and the budget
question has not been touched at all.
We have been told something very
nice about China ang some other
things. We have expressed thanks to
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the USA and UK. They are all very
good words. They are not empty
platitudes. They are good, whatever
they are. But go a little further. A
list of Bills that will be placed before
the House is enumerated. Why these
Bills are necessary has not been men-
tioned. But I was completely flabber-
gasted when on that very day lay
on my table the newspaper States-
man which said that a Bill for conti-
nuing the English language as the na-
tional language would also come up.
I do not know on whose part this
breach of privilege took place. Who
committed it? I cannot blame the edi-

tor of the paper. He must have
got  the news from some-
where. The Statesman is a paper,

which is more or less reliable and
when it gives such a news it means
that there is something in the offing.
Why keep people in the dark? When
you have given so many things for
which there is no explanation, why
was this kept back? 1 hope and desire
that this Bill will not be presented,
and it shall not be presented, in view
of the fact that there is resentment
all over the country and the reason
that this constitutional position is
there, that this major Bill which was
a matter of controversy, has not been
expressly mentioned in the President’s
Address.

Shri N. Sreekantan Nair (Quilon):
Then how can you harangue in the
House?

Mr. Chairman: Let him express his
opinion.

Shri U. M. Trivedi: I can speak suffi-
ciently well in Hindi. From that day
in 1965  when the Constitution accepts
Hindi as national language. Shri Sreek-
antan Nair will not find me speaking
in this foreign tongue. I will do that.

Shri N. Sreekantan Nair: Hindi is as
much foreign to me.

Shri Sham Lal Saraf:
gins at home.

Charity be-

There is one thing more to which I
would draw attention. The biggest
problem before the country today is
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meeting the Chinese menace. We have
tried various methods, but my per-
sonal experience js that even now our
method of recruiting the jawans is
not very wholesome, in the sense that
we are only tapping the well-known
resources and depleting the fine men
of Punjab. We are not going outside
to Rajasthan, Madhya Pradesh, Maha-
rashtra. If you go at all, you go to
Ratnagiri and Satara and catch hold
of some fine Marathas, but then any
amount of material is available in the
villages, who can be turned into good
soldiers. We are not tapping that. Our
officers have been used to a life of
luxury. You will be surprised to
know, and I am ashamed to tell this,
that out of 15,000 divorce cases filed
in Delhi State during the past five
years, about 12,000 were of the army
officers and men—a disgraceful state
of affairs. You will therefore agree
with me that something must be done
in the direction of putting up high
moral standards by our army men,
and the method of recruitment must
so change that the country as a whole
is able to put its manpower to the
defence -of the country.

Madam Chairman, I must have taken
about 25 minutes. 1 hope I have not
over-stepped the limits, I thank you
for this opportunity.

Shri T. Subramanyam (Bellary):
The President’s Address is a striking
and inspiring call for us to awake,
arise and fulfil our obligations in the
present context created by the Chinese
aggression.

The Chinese threat came to us in
the midst of our preparations to build
up the prosperity and happiness of 44
crores of people within the framework
of a democratic and socialist order.

I have heard with attention the
speeches of the leaders of the Com-
munist and Swatantra groups. The
former charged the Government with
detaining the communists, and making
use of the emergency provisions
against some of the Opposition people
in the country, while the latter de-
manded a ban on the Communist
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Party. They have cancelled out each
other, and I feel the policy adopted
by the Government is quite sound,
justified and wise.

1 may teil the leader of the Com-
munist party that we are sincere and
genuine in our effort to establish a
democratic State ensuring the dignity
of the individual and stabilising his
fundamental freedoms, but we cannot
allow any persons to make use of these
fundamental freedoms to underminre
that very freedom and establish an
order in which no freedom is possible.
It is not one of the rules of democracy
that it should commit suicide or self-
destruction,

We are certainly not against the
Communist Party or communism as
such, but we are witnessing a realign-
ment of historic forces in the world io-
day. Lately, a tussle has been going
on between Chinese communism and
tne Russian type of communism, The
differences between them are of a
fundamental and, they say, ideologi-
cal nature. We must therefore take
stock of the situation and iry to use it
to our advantage.

Shri Gopalan asked us not to get
the support of the western bloc, while
the leader of the Swatantra Party
advised us to make ourselves firm
and full allies of the western bloc and
get all assistance from them. We are
trying to get all assistance from every
country. We have been getting colla-
boration from 25 countries in our in-
dustrial development and we have
welcomed it. Even after the Chinese
threat has overtaken wus, we have
taken assistance from all countries.
The President’s Address refers with
grateful feelings to the help and assis-
tance received by us from all count-
ries, particulraly from the UK and
USA.

Soviet Russia has sent us some
MIGs. It may be a small thing, but
then they are helping us to establish
two factories where MIGs will be
manufactured in our own cduntry. The
sites have been decided upon, and 1
am sure that with their collaboration
and co-operation we will set up these
factories and strengthen ourselves
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When we were in the midst of our
efforts to improve the lot of our peo-
ple, China, which was making massive
preparations under the smoke-screen
of peaceful and cordial talks, bhai
bhai and that, suddenly mounted a
massive invasion against us last Octo-
ber and November, over-running a
large part of our country in the north-
east and northwest. Later, they de-
clared a unilateral cease-fire and with-
drawal. Then Colombo conference
came. I am amazedq at some people in
our country asking us to reject the
Colombo proposals. The Colombo
Powers are friendly to us, they are
non-aligned. I feel personally that it
is an act of supreme statesmanship and
wisdom to have accepted the Colombo
proposals after securing the classifi-
cations. We have put ourselves right
with them, and from a diplomatic
point of view, it is a unique success
of our leadership. Therefore’ we did
quite well in accepting the proposals
and intimating the Prime Minister of
Ceylon and others of our acceptance.

The Chinese threat hag become the
basic issue, and in this context we
have to organise and mobilise all our
human and material resources. We
are making our defence preparations.
Our ordnance factories are producing
some of the equipments requireq by
us, The expansion of the armed forces
is alsp taking place. We are also tak-
ing the help of other countries.

An argument has been advanced
that in the present context we should
give up our policy of non-alignment.
I am somewhat amazed that this sort
of advice should come to us in the
present circumstances. Ten years ago
when this plea was first advanced, we
were almost alone. In the UNO ours
was a lone, small voice, almost in the
wilderness. But today, this policy has
been adopted by a large number of
Powers in Asia and Africa and it is
growing like a snowball, gaining in
momentum, strengthened by the sup-
port of the various Powers.
We have been received great co-ope-
ration in building up our industrial
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strength. Moreover, the very persons,
who complained against this policy,
the leaders of both the blocs have
now realised the soundness of the
policy and complain no more: we
have travelled a long distance since
Vyshinsky was in the UN and Dulles
represented the policy of the United
States. The Russian and the Ameri-
can have now realised the soundness
of our policy. Some of our opposition
leaders today suggest that we should
take an attitude which will drive
Soviet Russia into the Camp of China.
It ig unwise. The President has stated
that economic and industrial develop-
ment is the very basis of our defence
preparedness in our country and we
have to implement the programmes
in the Third Plan. Agricuiture is
the essential base and prerequisite of
nationa] security and the crux of the
problem is to increase the yield per
acre which is very low compared to
advanced countries. We should make
full use of the irrigation projects,
major, medium and minor. I attend-
ed recently the Mysore State Deve-
lopment Council meeting and I am
sure the State Governments will
bring to bear on this problem a spirit
of urgency. We want to produce 100
million tons of foodgrains by the end
of the Third Plan. Today we pro-
duce about 80 million toins, Next to
irrigation, fertiliser is very important
in this context and the steps in this
direction are not satisfactory. In every
State there should be a fertiliser fac-
tory. Soametimes they say the site
has not been selected or foreign col-
laboration is not arranged. With re-
gard to generation of power also, one
found the same excuses. Power was
not in the core of the Plan. They
learnt the mistake that they commit-
ted earlier and gave priority to power
generation. Now, they should not de-
lay the installation of a fertiliser fac-
tory in every State if agricultural pro-
duction has to go up. The Third Plan
target for nitrogenous fertilisers is one
million tons but we have an installed
capacity of only 0-59 million tons. Our
internal production satisfies only one-
thirq of our needs. We should take
immediate steps to implement this part
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of the programme. No doubt impro-
ved seeds, improved tools and im-
proved agricultural practices will also
help. A high-powered committee is
going to visit various States to see
where the bottlenecks lie.

Our industrial growth is heartening
and an increase of 7.5 per cent was
registered in the last nine months of
the year 1962. Heavy industries con-
tributed about 12 per cent of our
national income. Small scale indus-
tries, through contributing a little less,
did well. Even in advanced western
countries 30 per cent of the national
income comes from small-scale indus-
tries and we have to take note of this.
The iron and steel plants form the
very base of our economy, They
should be started in other States
also. Sometimes back, while speak-
ing to the Minister of Steel and Heavy
Industries, I told him about the
availability of large quantities of pre-
cious iron ore in Bellary district of
Mysore State. I am not mentioning
this because it is my constituency or
my State. Some of the foreign specia-
lists, for instance the Russian specia-
lists, say that the iron ore found there
is one of the best varieties found in
the world and Shri Subramaniam,
Minister of Heavy Industries said that
he was seriously considering the ques-
tion of making the best use of it. I
hope a big steel plant will be started
there.

We are producing about 51 KW of
power per capita, compared to 2,000
to 7,000 KW of power utilised in ad-
vanced countries. We should gene-
rate more power, be it from hydel,
coal or diesel resources. The Presi-
dent’s Address refers to the nuclear
power and says that Tarapore will
give us power at a cost less than coal.
I am sure in other States also it can
be worked successfully. Rana Pratap
Sagar is there, Sharvati Hydel Staticn
is there in Mysore. I am only men-
tioning one or two examples. We
must utilise all the sources of power.
We can get 40 million KW of power
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from hydel sources alone. I referred
to Sharavati. It has been taken up
and the hon. Minister of Irrigation
and Power who is here has been very
helpful in this matter. He has assur-
ed us that before the end of the Pian
period we will get seven of the units
going into production ang they would
make available 778 thousands of KV
power. Power is 2 long felt need and
industrial development has lagged be-
hind because of that. Power deve-
lopment and industrial growth should
go hand in hand and supplement each
other so that there may not be under
production on either side. There
should be a co-ordinated Plan.

The problem of transport should
also be thought of in an imaginative
manner. We must make use of all
the ways of transport—railways, road-
ways, and waterways. In the presen
context of emergency, defence must
be given priority while we are try-
ing to develop our transport require-
ments. Planned regiona! develop-
ment must also take place. Take the
rajlway lines for instance. In Mysore,
a railway line from Hassan to Banga-
lore has been provided for in the
Budget. ... (Interruptions.) A metre
gauge has been provided for, but be-
cause that line has been planned or
programmed to carry iron ore, I feel
that a broad gauge line would serve
the purpose better. In the same con-
text, to develop our export trade in
these ores, a line from Kottur to Hari-
har and from Raidurg to Chitaldurg
would also serve the purpose and so
the construction of these lines also
should be taken up.

Then I should like to refer to panc-
hayati raj and community develop-
ment. They are rendering good ser-
vice. If life in the villages is to be
rendereq brighter and happier, we
have to make use of these institutions
I cannot find an alternative to the
use of these organisations. We must
build the local leadershipsat the vil-
lage level and also have conscientious
ani honest and he'pful officers, so that
with a combination of local leadership
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and conscientious officers we can build
up a brighter ang happier life in the
villages of the country.

The leader of the communist party
was saying something about the col-
lection for the National Defence
Fund. I must refer to it in fairness
to the various State Governments, and
particularly to the Mysore State
Government. Our country contains
about 5,80,000 villages and lakhs and
lakhs of officers. It is possible that
here and there may be some officers
who are fond of quick methods and
are overenthusiastic and whose judge-
ment may not be quite sound, but by
and large, it has been my experience
that these contributions to the fund
have been spontaneoug and voluntary,
and there is excellent enthusiasm in
the rural areas, particularly, to come
forward to contribute to the National
Defence Fund. Lastly, my hon. friend
Shri U. M. Trivedi was saying that.. ..

Mr. Chairman: The hon, Member has
already taken 20 minutes, and he must
wind up now,

Shri T. Subramanyam: The hon.
Member was saying that the Presi-
dent’s Address does not refer to the
whole programme of the present ses-
sion. I may say that it is not 3 docu-
ment which gives all the dtails, and
all the arguments and all that. It
only refers by way of illustration, to
some of the measures that are going
to come up in this session,

Then I must refer to Hindi. All of
us in  South India are very anxious
that Hindi shoulq take its role in our
national life. But, at the same time,
I must say that it should be brought
about in a planned and purposeful
manner and we should not take up a
dogmatic and fanatic view in this
matter. The unity of the country is
something to be cherished and we
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must leave this to our future gene-
rations. I feel that we must play a
statemenlike, wise and constructive
role and ]eave the future generations
in a united, free and happy India.

Mr. Chairman: Shri Maniyangadan
—not present, Shri R. G. Dubey.

Shri R. G. Dubey (Bijapur North):
I would like to join my colieague on
this Motion in paying my humble
tribute to the Rashtrapati for his ins-
piring and very wise words; particu-
larly the concluding portions of the
Rashtrapati’s Address are very signi-
ficant, where he has asked the nation
to awake, arise, etc. Our Rashtrapati,
Shri Radhakrishnan, is in line with
our very ancient kings who were
great scholars and philosophers and
so he is in tune with the Indian tra-
dition and culture and has great
knowledge. I believe that our pre-
sent Rashtrapati has done much to
present this philosophy and culture to
the outside world, much more than
anyone else, except perhaps the Prime
Minister who because of his very deep
knowledge of the affairs of India’s
history, past and present, has done
much to represent our cause to the
outside world,

The Government has rightly claim-
ed that it has achieved certain things
during the last two five years Plans,
but I fee] that the time has come
when, instead of looking merely to
attainments and achievements —we
should also try to wunderstand our
drawbacks and weaknesses. The Ras-
htrapati has appealed to us and the
Prime Minister also has appealed to
us, that the people should not lose
their enthusiasm, that the enthusiasm
should not be wasted and that we
should all have always a sense of em-
ergency. I am sorry to confess—I am
coming fresh from my constituency
and from other parts of the country—
that that enthusiasm js missing now.
It is a problem to be considered. Why
should that enthusiasm be missing?
Maybe there is no direct programme
of action for the people at the lower
level except possibly the NDF collec-
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tion which the officers make. What is
the programme for the masses of the
country? We have been asked to
have training in civil defence. But I
was told there was no rifle; nor were
there instructors. The same is the
case with other things.

Then there is another thing. I am
not criticising, anq that is not my
view. But what I feel is that at var-
jous levels of administration, that
sense of urgency has not touched. I
am not sure, but I was told that the
STC wanted a barter deal with some
other country. For example, they
wanted to have road rollers. Road
rollers are very important in the con-
text of our border situation, to cons-
truct roads. So, the proposal was made
to have road rollers from Czhechos-
lovakia and other countries, in lieu
of iron ore and other things. There
is also another aspect and that is
about the tractors. We talk about
food production. I may tell you from
my experience that instead of import-
ing food under PL 480, if we allow
the people to import tractors, that
might be better service to the agri-
culturists, I am told that this pro-
posal would not receive proper atten-
tion. Maybe that some vested in-
terests in the country do not want to
import road rollers. This is the kind
of thing that is going on, and when
are we going to put a stop to it? Un-
less that sense of urgency and emer-
gency percolates to the various levels
and branches of the administration,
the people also will not, and do not,
feel inspired. This is a problem which
we have to consider,

In the course of this discussion we
saw two aspects of the controversy or
the problem. The leader of the Swat-
antra party said that the programme
in the direction of socialism will des-
troy the enthusiasm and put the
wheels of progress back. There was
another view expressed by the com-
munist party, namely, that nothing
should be done to retard the progress
of social reconstruction, lest some
vested interests should come in the
way. Im all humility I may suggest

. TaA9E_ -
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that this repeated talk about the rich
people, business people, -capitalists,
etc., is no good I think it is time that
we stopped indulging in that kind of
criticism. Personally I am a cent per
cent believer in the cause of socialism
and I would even approve of radical
measures in that direction. But what
is of utmost importance now is
national unity. I must say in fairness
to our people that the princes, the
richer people, the capitalists, the in-
dustrialists, have all donated to the
fund. May be that the poor people
have donated more. But we cannot
say that the people have not respond-
ed. The people have responded cent
per cent; all sorts of people have res-
ponded, and they have stood behind
the Prime Minister in this national
crisis. What is the good of picking
holes and saying that the capitalists
has not done this or that? I think
this kind of approach is like trying to
put the cart before the horse. To
my mind, what is of the utmost im-
portance now is not the achievement
of socialism here and now, but to see
that the Chinese aggression is vacated.
We will be diverting the public opi-
nion from this task if we say that
nothing should be done to retard the
progress of socialism. When we say
that, does it mean that freedom is less
important? We are wedded to social-
ism but what should we do when the
freedom of the country is in danger?
So, the first thing is the vacation of
the Chinese aggression. Only then
can we think of socialism.

Why I am putting this in specific
terms is because there is an attempt
in the country to see that the issues
are confused and public opinion is
diverted. That might also come in
the way of proper war effort. We
have to consider these things care-
tully. o

In this context, there is an ideolo-
gical controversy going on between
Peking and Moscow. Theresare two
aspects. One thing is China thinks
that the method of war and the
sppreading of communism to other
countries must be followed. China
believes in that approach, whereas the

ud
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Soviet Union, led by Mr. Khrushchev,
does not believe in it because it thinks
that in the present context of nuclear
arms if a war is resorted to, not only
will the capitalist world be destroyed
but also the socialist world will be
destroyed. Naturally, that is a
wise approach. Similar is the case
with Yugoslavia. And Soviet Russia
now believes that Yugoslavia has her
own way according to the conditions
in her country and they are also trod-
ding the path of socialism. So, it is
time that the communist party of
India took note of these facts, because
they often attack the Government say-
ing that we are trying to protect capi-
talist interests, Even Karl Marx, it
he ..o alive, would not aporove of
what the communists are doing now.
Therefore, we must think in material
terms and have a realistic approach
to the problem. That does not mean
that we should not have clarity or we
should be ambiguous. We should not
be merely guided by dogmas.

Ccming to the armed forces, 1 am
glad the President has mentioned in
the address that we are doing every-
thing possible to help our armed
forces. We are happy to know this.
In this context, I would like to refer
to what Napoleon said long ago: “Let
China sleep, when she wakes the
world will be sorry”. I am afraid the
prophecy of Napoleon has come true.
I have with me a book The Red Army
of China by Edgar O’Ballance. We
have been discussing this problem and
in my own humble way, I would like
to read one or two extracts from this
book about the Chinese armed forces:

“The land force is divided into
three distinct parts, the combatant
clement, which may amount to 2%
million, the transport corps, which
may have over 1 million men, and
the line-of-communication units,
which may have some 2 million
personnel, to which will have to
be added the air force and the
navy.”
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There is also an interesting referenice
about the Chinese soldier:

“Much capital is made of the
idea that the Red Chinese soldier,
on only a bandolier of rice which
he carries himself, can march and
fight on almost indefinitely. The
harsh fact is that he can only
march for short distances and fight
for short periods on such a Spar-
tan diet, when, unless he can live
off the country or further supplies
are brought up to him, he will
come to a sudden stop as sureiy
as any Western soldier in similar
circumstances, It is a fallacy to
assume that the Red Chinese
Army does not need a conven-
tional line-of-communications.”

He also refers to the Chinese air force
and says that China possesses 3000
fighter interceptors and 1000 light jet
fighters. He sums up in the following
manner:

“The Red Chinese armed forces
can be likened to a huge dragon,
which sits and licks its lips 1n a
self-satisfied manner, but only a
few of its teeth and claws are
sharp—many are missing. Nor can
it walk very far, if at all. It is
also completely dependent upon
Russian fuel to enable it to spit
fire.

The military hierarchy is age-
ing, lives in the past, is guerilla
warfare minded, is cautious and
reluctant to change with the times.

Shortly, the armed forces, 1n
spite of their size, have only
limited offensive capabilities, but
many defensive factors are in
their favour.

Lastly, should the Communist
idols fall, or the Communist gods
reveal their clay feet, a military
jurta might step into power.”

This information, according to Edgar
O’Ballance, is based on the informa-
tion he got in 1961. It jis difficult to
get proper information about the
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countries behind the iron curtain. This
speaks of the size of the oroblem
which the Indian armed forces have
‘to face.

But cne need not be nervous,
because China has a population of 650
million people, They have an army
of the size of 44 million including the
transport corps. But I do not think
China can deploy the whole army
against India, because we are told by
Edgar O’Ballance that they are con-
centrating important units on the
coast across Formosa, So, all these
problems are there and we have to
face them.

They have a militia. My opinion is,
speaking as a layman, I do not see
any reaion why we should not also
have hat kind of militia in our dis-
tricts along the Himalayan border.
‘There are 20 or 30 districts and in each
district, we can raise one or two divi-
sions consisting of peasant youths bet-
ween the ages of 18 and 25. They need
not be mobile; they can pursue their
own occupaticns, but they can receive
training. This can serve as a defen-
sive wall,

Coming to agricultural production,
I am happy that it is growing. But
if we consider the time, energy and
money that we have spent during the
last ten years, our progress could not
be considered satisfactory. Instead of
trying to look to the better side of the
picture, le! us try to look at our
weaknesses, and try to rectify them.

With these words, I support the
motion.

Shri N. Sreekantan Nair: Mr. Chair-
man, amendment No. 3, which I have
given notice of on behalf of my group,
reads thus:

“That at the end of the motin»,
the following be added, namely:..-

‘but regret that in the Address
no assurance has been given to
Parliament and the country that
the Declaration of Emergency
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will not be used as a cover to
cover nepotism, inefficiency and
red-tapism that is now rampant
in the administrative machinery.”

On this and some other amendments,
I shculd like to say a few words. I
do not see eye to eye with the Gov-
ernments at the Centre and in the
States on the broader question of
enforcing the powers vis-a-vis the
preparation of the country for an all-
out defence. The attitude of the
various Governments has becen to
strengthen the powerful cliques in the
Congress Party itself as against other
sections of the Congressmen and all
sections of the opposition. All com-
mittees and actions are directed in
that light, so much so, our defence
problem has become the problem of a
ver - small clique in the country, It
is no longer the concern of the vast
majority of the people of this country.
Naturally, it loses its significance,
because it is not a national effort, but
it is only a sectional effort.

Added to this is the question of the
attitude of the bureaucracy. The De-
fence of India Rules give wide
powers to the bureaucracy and they
are using them to their own benefit
and advantage. Anyone who attacks
nepotism, corruption, black-marketing,
etc. can be taken in and clamped in
jail as the enemy of the country. It
is not a question of going to jail, but
the odium of being dubbed as an
enemy of the country which is signi-
ficant. Many honest people, who have
fought for national liberation and who
are fighting for the liberation of the
common people, feel it very much if
they are dubbed as enemies of the
country. So, this kind of emergency,
as it is now controlled by the various
Governments, should be done away
with.

The police have become all-powerﬁﬁ
all over India. Any policeman can
say that X, Y or Z is an enemy of the
coun’ry and immediately he becomes
an enemy of the country for practical
purposes. And the police naturally
cater to the ruling clique. If this state
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of affairs continues, I think it is not
going to strengthen even the Con-
gress Party, because there is a limit
to the capacity of the people to suffcr
and that limit, I am afraid, has already
been reached. If we go any further,
there will be a violent reaction in the
country and that will go against the
interests of our defence effort. There-
fore, I demand a radical change in the
approach to the people and the popu-
lar participation in the war effort. The
narrow suicidal attitude of the ruling
party should'be given up.

16 hrs

Another problem is the fecling of
complacency—now there is no war
and so there is no need to be very
active in our defence effort. That
complacency is eating into the vitals
of our defence. The Colombo propo-
sals have been practically rejected by
the Chinese and they are bidding their
time. Many people do not understand
the significance of this attitude. Natu-
rally, they divert the attention of the
people by mutual petty and partisan
fights. The situation is also utilised
by the big vested interests to serve
their own purpose. We have gone
through the Vivian Bose Commis-
sion’s report. Almost every big capi-
talist group in the country is foliow-
ing the very same tactics. It was
their misfortune that the Dalmia Jain
Group were alone brought to a very
close microscopic examination. Had
it been done in the case of most of the
other business houses we would have
found just the same malpractices.
Before this very Parliament several
questions regarding the secrets of
other business houses have come up
for discussion. The mysteries of the
Birla House and the Tatas and others
have been brought up. None of these
people are saints and they are trying
to utilise this situation to enrich their
own pockets.

What is the overall result? In recent
survey conducted by the Planning
Commission they arrived at the follow-
ir.; results. The results which they
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have arrived at are appalling, 1 am
giving you the summary of the results
published on 25th January, 1963 in the
Press. They say: ‘“one-third of the
entire national income of this couatry
goes to 10 per cent. of the people”.
What is still worse is: “one-fourth of
the country’s total consumption goes
to the same 10 per cent.”. “On the
other hand”, they say, “one-third of
the total population will be below the
bread line even at the end of the
twentieth century”,

16.02 hrs.
[SHrr THIRUMALA Rao in the Chir]

Therefore, throughout the century we
have no salvation. Then, fourthly,
they say: “the poorest 10 per cent. of
the people earn below 23 per cent. of
the national income and they get only
less than 3 per cent. of the goods
available for ccnsumption”. Then it
is said: “Above all, two-third of the
entire population of India now sub-
sists at the starvation level”. This,
Sir, is the picture of the socialistic
pattern of society we are following.

Therefore, we have not only Jct to
fight the Chinese aggressors, we have
to fight the reactionary vested in-
terests inside the country, as well.
These vested interests include not
only monopoly capital but also mcno-
poly Press. Recently our Prime Min-
ister has gone out against them in
strong terms. But such speeches are
not very effective because thev are
not at all affected by it. Recently, you
might have known, a section of the
monopoly Press went against no less
a person than Vinoba Bhave because
he is a man of liberal views. Our
Prime Minister himself is a target for
these people and they are out for his
blood because he holds progressive
views.

Thus, Sir, the country is being
threatened by forces both internal and
external, and it is high time we gird-
ed up our loins and prepared our-
selves for defence. For this it 15 ne-
cessary that all sections of the peo-
ple who are progressive, all sections.
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of the people who love this ccuntry,
should be brought together irrespec-
tive of the fact whether they belong
to this or that party. If we do not
adopt this attitude, naturally, the
whole question of defence will conti-
nue to be as it is now, a matter of a
very small section of the ruiing
clique.

Sir, the Defence of India Rules are
being used mainly to wreak vengeance
against this or that enemy. Even per-
sonal and petty quarrels are being re-
solved now under the Defence of
India Rules. Shri Trivedi has poiated
out that it was very unfair to have
utilised the Defence of India Rules for
controlling gold. I am not a friend of
smugglers or the big bullion mer-
chants. But what about the one mil-
lion—he says there are 2} millions but
there must be at least more than a
million—goldsmiths and artizsans in
this country? They are facing desti-
tution and complete starvation. There
is another aspect of the question. In
the villages gold has always been a
source of not only barter but also of
banking facilities for the poor people.
In my State, for example, there are
thousands of women cashew factory
workers and coir workers who are also
women. They get less than a rupee
per day on an average. Out of that
they occasionally save a naya paisa or
two naye paise, accumulate such
savings and buy very small ornaments.
These are the only protecticn for them
against the rainy day. They liave no
other small saving schemes conve-
niently available. Therefore, these
poor women would be subject to a lot
of harassment if this control as ii is
now prescribed continues, Nobody
wants 14 carat gold. What is the fun
of limiting it to 14 carats. In two
measures there will be gold worth 28
carats. The quantum of gold is the
most important issue. Let us retain
the quality and prescribe a limit to
the quantity. If the hon. Minister
would have laid down some ceiling cn
the maximum holding which any par-
ticular individual could have, there
would have been some meaning. Res-
tricting the quality of gold is mean-
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ingless. I think, unfortunately, our
Finance Minister has no sense of
beauty, no aesthetic conception and
that is why he has gone against the
quantum of carat of gold.

Another point I want to raise is
about the imposing of elections in the
midst of emergency. In my State,
Kerala, I am told that it was at the
instance of the Central Government
that elections to the local bodies were
put off. In Bengal also the same was
the case. Now the Central Govern-
ment comes forward with the order
for by-elections for the Parliament
and State Legislatures. What do they
mean by it? Do they want the
opposition parties to come out in the
open and criticise them, naturally, in
every aspect of their functioning in-
cluding their war efforts? But then the
Defence of India Rules will come in.
What is the remedy? Sir, it is a moc-
kery, it is a farce to conduct the elec—
tions now. If the Government wants
still further to strengthen the Cong-
ress Party which is already predomi-
nant as a force in this country. then
there will be no democracy. They
are stifling democracy by bringing in.
elections at this time. They are mak-
ing themselves a laughing-stock and
there are many people in the Opposi-
tion who may not be so much frighten-
ed by the Defence of India Rules and
may take up the challenge. There-
fore, we have to consider whether it
is necessary to carry on the elections
at this critical stage. If it is neces-
sary. then there will have to be free-
dom of speech to all the opposition
parties to oppose the Government in
all its activities irrespective of whe-
ther it touches the war efforts or not.
So, naturally, the security and defence
of the country will be in danger. This
question must be very seriously con-
sidered.

Then, the President has said that
the wholesale prices have remained
almost static. Of course, I can un-
derstand the position with regard to
the index figures, but as an’ordinary
citizen I have found that the nrices
of daily necessities have gon- nw four
or five times. If there is anything to



443 Motion on

[Shri N. Sreekantan Nair]

set off this increase in the prices of
articles of every-day use, it is a fall
in the price of agricultural goods. So,
there is increase on one side on arti-
cles of emergency use for the com-
mon man. To set off that, there is a
fall in prices in agricultural commodi-
ties. What is the total result? It
smashes both the urban and village
population; it smashes both the vil-
lage and the town so much so that
the vast majority of the people suffer
untold misery.

Along with this there is the ques-
tion of showing down the national re-
construction works.  Whep develop-
menta] programmes are given up,
naturally it leads to unemployment.
Statistics have been quoteq to prove
that there is increaseq production. But
those are olq statistics depending on
the stocks that were available with
the industrialists before the emergen-
cy came into force. What is the posi-
tion now? I have read a press report
that no less a concern than the Visa-
khapatnam shipyard could not suc-
ceed in getting foreign exchange from
the Minister of Finance. When that
is the plight of a public sector organi-
sation, we can well imagine what the
position of private sector concerns
would be. I am a trade union worker
with intimate contact with many in-
dustries. Production has gone down
in many industries due to lack of raw
material and foreign exchange. What
will be the position after six months?
We can very well expect that it would
not be as hopeful as it is now pre-
sented to the House.

In Kerala the industrial situation is
becoming very tragic. Production is
going down, and the ilmenite mines
have been closeq down. The Presi-
dent’s Address has been jubilant over
the opening of a smal] uranium mine
in Bihar. But what about the condi-
tion of ten thousand workers who are
working in the ilmenite mines in
Kerala? In the balance sheet of the
Travancore Minerals Limited, which
the Prime Minister was pleased to lay
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on the Table of the House yesterday,
the financia] position of the factory is
given in full and I wiil give you some
details from it. The company was
started under the joint control of
Central Government, Kerala Govern-
ment and Madras Government with a
total paid up capital of Rs. 50 lakhs.
In the year 1961-62 alone, the com-
pany earned a gross profit of
Rs. 35,21,721:18 nP. During the past
five years it has built up Rs. 13 lakhs
as general reserve and a dividend
equalisation fund of Rs. 7 lakhs after
providing Rs. 6 lakhs and odd for de-
preciation; that is to say, more than
the capital investment had been paid
back. Yet, this industry which had
given the Central Government about
Rs. 2 crores in foreign exchange, the
Kerala Government about Rs. 75 lakhs
per year as royalty, and a fairly de-
cent living for about 10,000 families
had died out. Why? Because the Cen-
tral Government and the Kerala Gov-
ernment fought for the plums of the
industry. They never lookeqd into the
conditions of the industry and they
never studied the world market. They
simply fought for the fruits of the
industry.

In the meantime, the foreign buy-
ers who came to India were maltreat-
ed or they were offended by the treat-
ment meted out to them by the high
brows of the Atomic Energy Depart-
ment. So, they went back and sought
their raw materia] elsewhere, Natu-
rally, we lost that market. The ques-
tion is how to redeem that market.
Hag we acted ipn time there would
not have been any difficulty. The buy-
ers are complaining that there is :2
per cent chromite or chromium in
the ilmenite which is supposed to be
one of the purest in the world with
the highest titanium dioxide content.
That impurity could not be removed
by our great Atomic Energy Depart-
ment which is supposedq to have all
the monopoly of scientific knowledge.
They do not know how to separate
this, either physically or chemically,
and present the ilmenite as a pure
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stuff. When this aspect is pointed out,
the officers, naturally, give all sorts
of wrong information to the hon.
Prime Minister and he throws it in
our face, So, an industry which has
supporteq very honourably and de-
cently 10,000 families has dieq out
because of highbrow, inefficient atti-
tude of the department and the fight
between the Central and Kerala Gov-
ernments.

The plight of the workers in other
industries also is not much different.
Everywhere victimisation has become
rampant. Everywhere increase in the
workload has been imposed. Every-
where a change in the conditions has
been illegally introduced because the
workers, out of patriotism, declareq a
no-strike policy. Because they signed
an industrial truce voluntary, em-
ployers have got the upper hand. In
the past even when we had the right
to strike, we naturally used to ap-
proach the hon. Labour Minister in
the Centre who has always been
known as a friend of the labour, to
come to our aig ip difficulties. Now
he is too much engrossed with other
duties and there is so much of com-
plaints that he cannot attend to them
properly. The States’ machineries
have not been tuneq up to meet this
threat. What is the position? The
workers are helpless. They are bristl-
ing with ynrest and it cannot be con-
taineq for long.

We may be told that there are the
Defence of India Rules which may
be utilised against us. But we are
the people who have fought the De-
fence of India Rules under the British
Raj. We have fought them with suc-
cess. But now it is a different ques-
tion. Now it is a question of India,
our own motherland, being attacked
and we do not want to challenge the
Defence of India Rules if we can. But
there is an ‘if’. We cannet continue
this indefinitely. So, if the rights of
the workers are not protected proper-
ly, if Government do not try to con-
trol the prices of daily necessaries of
life, if Government do not restrict the
employer from enhancing the work-
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load without a proportionate enhance-
ment in the wages, naturally we will
be forced to resist and no Defence of
India Rules can curb us and put us
down. Therefore production will
suffer. 1 would very seriously bring
to the notice of this House and of
Government that something must be
done immediately, otherwise the in-
dustrial peace in the country will be
broken. We will break it without any
fear of the Defence of India Rules.

oY qF AW J|E(ISNT) : FA-
qft wERa, = usgafa &F wbomew
9 Al qUET {7 gEre FT @Y
WEITT T ¢ 99T § g9 ¥ guda
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gafa wgRg ¥ w wie-
AW F 955 ¥ 9% q9 § Aigw qgeager
I T T —

YA g AT S ¥ gHe
FT GHEAT T J T E
ok g 1 9HY W
FT & X AT 97 aArar

< fa=we FaAT &

ag fawga ady & fF 39 wear @
TeiaTr ¥ faar #@ gu gd wwt
T AN F oFATT § AR 39
1 Fffraqg F@T & 1 3 F o
F[ qaTw 99 ¥ YIH g AR A TE
a & gamar g & g S
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il gy § A[WT F AR W AT
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o & IR AL & 1 gaft § aga
I&0 § af frea doe 1 @
WY 9gT HEAEF §—gIAT I gHAT
&0 F fau 4, st qoEl 1 9
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FaT & fog i 391 § T S9aT F
& A IR W FAE F AR FT
faerm | TR dew Y SqA9 FAT
SR & g<fer 8@, ar W ¥ FW
TF A€ 0% ¥, g° du 9%, =W
T Ft g fowar oy, arfe gark o
FT ITHI WA g AR AR I F GH
I M A g R |

TR I § Ffady SqeaHe s
oR 99Ed § W "I T 99 a9
F Y ST Y TE R | F SHT TR
AT § | 77 gE § fF 5 A A
Fa9 WAl a6 § Afa T @ I,
afer @gd & it T T T F FW
% fFar o o) Tl ¥ @ afaw
SR ¥ wEE N o f oaw AW oAy
SAEIT AT J, AT AT QT AW B
73 fawraa &< F1 A foaen 5 99
F FErfaa & fow & @ 9w € = fw
T F AN F FE F9 TG faAr
AT |

AW #1 IWE W@E & fam wR
FAFT AW T FA ¥ foq a5 a5
&0 ¢ 5 awg a7 #Y aae 5w
Fﬂmmlmaﬁwqgaﬁmq—gffqr{
m%ﬁwwauﬁ?ﬁ?w
-G TE G | IT T g T
& T1feq 7R afe #915 ard 79-
A TTHT FIT T 1, q7 FAHT
LSEE SRSl ol

ot qET : T R Frfrees ?

=Y INT W ;37 qRF I
HTATE TE | qg F T HE & 5
A F fgaw  sEaEr @
S, e greifE gk frw e fat
q 75t T §, AfeT ag Rl T adk &
fgar® oF N FT I W @ T
Faa TR F U o T WK
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TEATH FA T Fifww Fow It g
¥ 1 ivE el F qaew o e & -
T A F | W P ATAEE Ty
FIAT §, AT 9ET F IwaY ga< o Sy
3 | AT e Y AW g1 e
% =gt o3 R At # oft o) afomdy
4

T FT AT AN FI F7 sq6€q7
F Tfgw | 97 Fer T § fF -
for, nfas ok aoFifas g Sooew
£ AT EEAr ;T T AW
@y ¥ fF meeml ¥ saft weErd
AFH F FES T ) AT §, AfE
grafa ¥ grary w@d A AT AR
AT A5t aF T § | fefoai @ & a=
I TEET H FE A A A
™ grry ¥ Ifwa megr fY 9
=gy, arfs & - ¥ dfaa 7 &1 )

Teafa Y 7 @9 ¥ FHY F,
A I A W W, ¥R
@ifsg  gAEl FT §9C @A SR
FEAT™ FL SAFT IR FIA WY
qEFAC T T fagr | WoEFA T
Tt #7 aga wgfwaa § | 48 uF agd
HEgaqW I § WY AW I8 HRT I
fr s fosEEsl § $HY 7 qE
# sraa T2 39 fenr 7 o e
F29 3B O e, WA aF T A&
TMACE 1gr T & Frea 2o &
fafira Tsal | #2177 B2 faw & W
oz w4 97 73 fa7 & 7 o I
& A #7197 78 ¥ 1 37 7% usfAfa-
& fza wrAdT § g afz & 9wt g
Hzg 53T ¥ UF 796 A1 faqEgT A7
g7 S§ faer §, I8t #werg 19 A
FY Ay T gA a7 gfaar #7
e 2, Formr #1 sl fas @ FTw §
9 TR % F(q T ! T IAAHT
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#t feafa § g3 § w1 77 agw I=q

| efafrdTa ¥ 99 & faat wirs
A A o THAT A FT A | @I
W I 79 fFg o1 963 &, 37 # 79
fear g 1 sEr ) FEEd #) gEE
ST THAT &, I9 HT ger feur O 1 =
1 7 fFar GO wR FW F 692 age
9T | THA A A0S 9 WE FTH Y, ArfE
413 Arefaa ¥ sfas w18 forar a1 9%

Rﬁﬁ»‘r{ o To 7% o To F
T § qfiadq FF Y T80 & | AT
fewmg BT F1 T3 77 ¥ fow fa9 AT
agdw & sfusiat 3 #19 R 7
o\ Agaa w7 | Ffwa fogw gt § AT
o o HIT Fo Yo 37 7Y fFam mar
gy, o 6 ToeiT & 39 9w e ¥
A fedg ©T &) gFear ¥37 § TqT
=T fogr 747 | ST A A F f2a A
arearg ar &, AfeT 39 F £ G417 o
To FX Fo To FHT F7 foram |
¥ gAE 78 § fE St g afuard
JTHTA TR § TE, FEF & F1
ITANT X, I ATE AT qATH FT AL ;T
A IFHT I AT FT & To AW o
To Fs TEY faemT F1fed | & sow &
fzfte & a1 9Fd & g7 ¥ g7 T AR
fETHTET Y | 3| &l ®9F &Y
I FTATAFATR | T AEATE R A
qYg FT FaeaT T & AT |

% Atare w2t : fafaees F ary
T ot a1 g F{ |

Y TEAT W . FEIC FlEq
fafqees # aw #2d & | ATz ITH
o A8 & fr F2 F 1 fafaez §, s947
JIFTA FL 78 faady &, 920 A1 7y
foerar &, 3reaw o 9 fawar & AR
w73 BF § I g Ay KT dw dn §,
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HR I7F 7T o To AT o To #T
FEFAEAITA RN TR TATE
S g¢ oY a8 I T aIG FY T I
g @ qF ond . §

A7 oF fare gama & 1 & =Sngar gfe
TF sHAAT FRET g § aifeande &
v gY, 9 fems awaT g, grs 71
F oo 2Y a7 9 | qg €fen ghEET
FALY FT AT T AT T AT T
74 F7r 12 fF 2w 9 5 fa ai Y
JETT & A {57 frm g=t § 97 A7
THAT & | W@ TG T § | FaF -
T AT AR A HF aT H
Y #7 THET &, FAT TG S AT )
77 gama & 5 0w Efer 73 w1 Y
S

FW & 92 | T, Ffgut 77 F¥
TG | g7 W & fF et AT Fo §
&1 &1 AT ard 3t wEI A gfpar wdr
§ 1o g w1Ew § AR gl w1 ¥ agi
g 2| § fr 2t et gfpar wd
g1 3 gfedl F %W qwwET § o
F2 g ot =nfey | e w FrAe
¥ 99 OF G Y e At g
X 5E g, AT 99 qF fiaee 7 e
TT TF IT A F JAA TAIAA, AL
faoat &1 uEd=m, | T A
e IR &Y ST =T

g & g™ IURAT FTR T AT
g FAar €, 99 F AT FHY AT AT
arfed | wate wifkat a1 @4 a7 Wi
it o7 fgFor ST ST 9iEd A
TG AT HT ML 5. & SATAT 557
fam weT fed | qT T IANTI R FTHY
HAMG AT E | A Fier S
fefads afzrwmar &1 & T E 5 9
TATEET § 99 &7 qieq, fefagz an
qfEAT, HAMG AGF F7, @ oFA AW
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g Jfe¥ 1 W A 39 %8 ¥ A9,
IuF! fewd aisad & aar feqr 9
anfed BT v 1 7Y famn T nfed
T TR & I THH F1 TGUART &1 FHAT
2 HY qrT ET AT 3R ¥ off 297 Fr
AT & T TFAT &0

fomr & & & For wifa g5 }
s gur e @ S ¥ FTY 57 A
wE ferd ) g g gane
wr ¢ T faenfat #Y 02 & g &9
g od | IEET Tt @ Ay
RS L s e R cr
FTVET aF vy g, JaFgae fe
S R & ¥ W A
T ogEE ¥ 5 oo e e
I &, TR MW PRI FH FL
o % 337 faar s ar 6 At
& R ueew Tk ¥ far st
=B W | ATRE FATew WY
dFEw  RmEw ¥ e A
ey aifs sfus Yo o = &
AT TBT & A ST AT faw § ey
FH W &, T WL TG A qg4T 918
S OERAE AT 91, IAET W
ag gfaen s g wfed 1 st
FT W AT IoW A TG G |
g g7 g fawma & 3T
g AT WSS qUT  SHET ARA
TG FATAE GAT §, ITH TR IS~
T Gedr A7 W ) @I ATE
T 3 FT AT ¢ |

U gaqL #T AT AT AT § 0
o farm fa ifs aam oEee
¥ A Afag @ Imr g 1§
HOH!  GAAAT AT g % g
e R § TF A, T FAF A,
FAITAEES AT F1gT 99 & fEa
&, @ o AT e &, Afe
ITHT TEIRT FES AT T OIAT
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21 @ TR wW A daT
BHT F3F I9F GUE HG€9L ¥ I
W@ A@TE | gg WY TR 9
sfaay &, ag ger ifed sk &
F1 A o wifzd fF & ame
e

FEA B AN TH W W AT AT
afer 9fF o & T @ AR sy
e A AR W g W T
7 TG FRAE | T AR g
F[E AR ggaEE FT TEAT @I
T, SER § @HES FTE |

Shri Karuthiruman (Gobichettipa-
Jayam): Our thanks are due to the
President of India, the great philoso-
pher, Dr. Radhakrishnan, for his Ad-
dress. In it, he has mentioned the
policy of our Government which has
been pursued and is being pursued.
‘This is the first Address delivered by
our President during the emergency
period. It has covered many impor-
tant and vital things. It has given a
-call to the nation, to our people
working in the industrial and agri-
cultural sectors to rise to the occasion
and to defend our motheriand. The
policy of non-alignment has proved
to be not only successful; in fact, it is
the best policy, because it has been
approved by almost all 1the great
nations of the world. The President
‘has expressed our thanks for the help
given by the USA and UK. There is
a great saying by Tiruvalluvar:

“Udukkai izhandavan kai pol
ange Idukkan kalaivadam natpu.”

16.35 hrs.
[MR, SPEAKER in the Chair]

It means that a friend in need is a
friend indeed. When we were in yrg-
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ent need, when even the honour of
our country was at stake the help
rendered to us was a real and great
help. We are all thankful to the peo-
ple of those two eminent countries
and to all the friendly nations which
have come to our rescue in the hour
of our peril.

In his Address, the President has
said:

“Agriculture, which is the most
important sector of our economy,
has undergone material develop-
ments angd agricultural production
has increased considerably.”

I shal] confine myself to only agri-
cultural production. As I have had
occasion to remark, the present in-
crease in agricultural  production s
partly due to our plans, partly due to
our advanced methods of cul-
tivation angd chiefly due to
the prevailing prices of foodgrains.
The economists say that if you control
the prices of foodgrains the prices of
other commodities wil] automati-
cally come down. That might have
been true in the 19th century, but in
the 20th century, especially after the
second world war, this is not a fact,
and we can prove that with the fall
of prices of foodgrains the prices of
other commodities have not come
down. Other people are taking ad-
vantage of a fall in the price of food-
grains, and it is only the poor agri-
culturist who suffers.

In the present emergency, it is
not -only a question of fighting in ihe
frontiers. The question of the farmer
fighting in the farm is, in fact, the
most imortant thing. We should see
that the farmer gets not a lucrative
price, but at least a reasonable and
fair price for his produce.
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The Planning Commission has fixed
a minimum price for agricultural pro-
duce. They throw the blame on the
Food and Agriculture Minister for it,
while he throws the blame on them,
with the result that the agriculturist,
like a football, is being kicked from
place to place. But the agricultur-
ists have not raised a cry, rather
their voice has not been heard, be-
cause they do not have proper rep-
resentatives here,

Even the economists say that the
prices have now gone tp such a
height that the major portion of the
people’s expenditure is on foodgrains.
Take the example of rice. An ordi-
nary human being consumes 16 oz.
per day. Unless the price is fixed
at Rs. 21 per maund, it is practically
impossible for the agriculturist to
produce, as it will cast him only 25
nP. per head per day. As a practi-
cal farmer, I can prove this to the
Planning Commission and the Food
and Agriculture Minister. Is it not
reasonable that has to spend at least
25 nP. per head per day? The
urban people raise a hue and cry
because they want to go to the
cinema and spend extravagantly on
other things. For that, they want
to put the blame on the agriculturist
and they want to lower his price. It
is a most uncharitable act. The
floor price that has been fixed is un~
reasonable. By that we are not help-
ing the agriculturists. Indirectly we
are asking them not to grow more
food. They will turn to cash crops,
and production of foodgrains will in
due course go down, there is no doubt
about that.

Even an upper division clerk in the
secretariat is more favourably placed
compared to the so-called landlord in
Madras State. The Planning Commis-
sion fixed a land ceiling of 30 standard
acres, and Rs. 3,600 per annum is the
ceiling on the income of a farmer
whereas the Members of the Planning
Commission receive Rs. 3,000 per

2686 (Ai) LSD—T.
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month. They fix Rs. 300 per month
as a ceiling for the agriculturist but
they themselves get Rs. 3,600 as salary
as they are not able to live in the
cities. How can a poor farmer do
farming without even ordinary facili-
ties You say: grow more food, grow
more food, But the price fixed is Rs.
15 per maund. It is the most unjust
act of the Food Minister or the Plan-
ning Commission. Let them calculate
the cost of cultivation per acre. It
comes to about Rs. 400 per acre. Let
them then fix the price of the produce.
The ordinary farmer does not know
the floor or ceiling price and the
traders take maximum advantage.
The State Governments almost mort-
age the farmers to the traders. They
say: you give us 1'5 lakh tons of rice
at the-floor price that is fixed, The
traders deliver that amount of rice to
the Government. Now, when it comes
to the consumer, after adding the
{ransport charges, gunnies, profits, etc.
it is not sold at the floor price. It is
not the farmer who benefits in any
way; it is the trader who takes ad-
vantage of the scarcity. Let the Gov-
ernment fix a reasonable price for the
produce and then let it severely con-
trol it; I do not mind. Unless the price
is fixed at Rs. 21 per maund of rice, it
is practically impossible for a farmer
to take to rice production. Let the
price for the consumer be fixed at 10
per cent more. Unless Government
takes serious actton and unless co-
operative societies handle the trade,
the poor farmers of our country will
be the victims of the traders; they will
not reap the harvests of their fields.

Then there is no parity of prices. A
person taking to sugarcane gets @
thousand rupees while a person taking
to wheat or paddy gets at the most
Rs. 200. Naturally he grows cotton or
other cash crops where he gets more
money. It is impossible for industries
to flourish without agricultural pro-
duction. A farmer sells his cotton to
a textile mill for Rs. 150 or Rs. 200
kapas per quinta] but the textile mill
gets Rs, 1500 for the flnished products
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[Shri Karuthiruman]

and all the profit is taken by the in-
dustrialists and the urban people.
Only the poor agriculturist does not
get anything. We all say we repre-
sent the rural population. The Plan-
ning Commission has an urban bias;
it should be otherwise, 30 per cent of
cultivable area under new irrigation
projects hag not come under the
plough because the agriculturist feels
he is not getting the proper price for
the produce. If that is fixed satisfac-
torily, production will increase by
leaps and bounds. There should be a
minimum guarantee price announced
once a year in advance so that the
farmer can plan the cultivation, The
Food Minister may say that a success-
fu] season wil] fetch him more crops.
Bad season will give the cultivator
lesser crop. If that is due to adverse
climate, there should be crop insur-
ance for the poor farmer at least to
meet the cost of cultivation incurred
by him through crop insurance. So, I
request the Government to see to this.
They say that the price-line should be
held. There is a confusion between
the holding of the price-line and the
stabilisation of the price-line. Hold-
ing of the price-line means, you should
firsy of all have a fair price for the
farmer and see that the price is sta-
bilised. But what they now mean by
holding of the price-line is, they want
to reduce it first and then hold it.
Unless all the other things are held
in line, unless everything else ig fixed,
the Planning Commission or the Min-
istry of Food and Agriculture cannot
fix the price only for the foodgrains.
That is why everything should be
fixed, Compared to 1939, the pre-war
period, the cost of production has now
increased to 1,000 points, taking 100 as
the base in 1939. But the price that
is prevalent for the foodgrains, if you
take 100 points as the base, is 500
points. It has only increased five times
more than what it was in the pre-war
years. The cost of production has
risen to ‘en times—1,000 per cent—
whereas the price that the farmer has
got now is only 400 per cent or 500 per
cent.
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Shri P. R. Patel (Patan): That is
not so. Take the index for 1951,

Shri Karuthiruman: Even if it re-
mains at the price prevalent in 1951,
I shall be happy. It may be five times
more.

Mr. Speaker: Order, order. It might
develop into a private conversation,

Shri Karuthiruman: Even if it is
1950 or 1951, I would say that it should
be maintained at that leve], and ] shall
be quite happy. But the price that is
fixed now for wheat or rice is not the
price that has been there in 1951.
Mahatma Gandhi said in 1948 that
there was no question of controls since
controls were responsible for the steal-
ing of food cf the farmers. Then we
had removed controls, and production
had increased. Why did Mahatma
Gandhi, the Father of the Nation, say
that controls should be lifted? Be-
cause, by the imposition of controls,
only a few industrialists or traders
might benefit but not the farmers or
the agriculturists,

For example, if the Government fix
the price at the 1950-51 level, we are
quite happy. But unless the price for
the farmer is stabilised and is reason-
able, there is no question of increase
in production. During the emergency,
it is very important and essential that
the farmer should given a reason-
able anq fair price.

Mr. Speaker; 1 have to inform the
House that the various Groups have
since selected the following amend-
ments which the hon, Members may
now move:

Shri N. Sreekantan Nair—amend-
ment No. 1.

Shri Muhammad Ismail—amend-
ment No. 2.

Shri H, P. Chatterjee—amendment
No, 3.

Shri Hari Charan Soy—amend-
ment No. 4.
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Shri A. K. Gopalan—amendment
No. 5.

Shri U. M. Trivedi—amendment
No. 6.

Shri Ranga—amendment No. 7.

Shri Surendranath Dwivedy—
amendment No. 8.

Shri Ram Sewak Yadav—amend-
ment No. 9.

Shri N. Sreekantamn Nair: I beg to
move:

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
no assurance has been given to
Parliament and the country that
the Declaration of Emergency will
not be used as a cover to cover
nepotism, inefficiency and red-
tapism that is now rampant in the
administrative machinery”, (1.

Shri Muhammag Ismail: I beg to
move:

That at the end of the motion, the
following be added, namely: —

“but regret that in the Address
there is no mention of steps pro-
posed to be taken by the Govern-
ment for rectifying and removing
the economic weakness and back-
wardness of certain States like
Kerala”. (2).

Shri H. P. Chatterjee: I beg to
move:

That at the end of the motion, the
following be added, namely: —

“but regret that in the Address
there is no mention of any effec-
tive steps to protect innocent citi-
zens from detention under the
Defence of India Act 1962 and
Rules made thereunder”. (3).

PHALGUNA 1, 18384 (SAKA)

Address by the 462
President

Shri H. C. Roy: I beg to move:

That ‘at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention of the follow-
ing problems facing the country,
namely: —

(a) the degree of the national
preparedness, militarily and
economically, to meet the
Chinese aggression, so far
achieved;

(b) the imperative need for the
proper management of indus-
tries, specially the Railways,
Mines including iron ore and
manganese and to improve the
existing working conditions of
the lower category of workers,
specially, the contract labour-
ers engaged in these indus-
tries, and various big cons-
truction projects, and, also the
urgency to implement the long
overdue recommendation of
the Cement Wage Board.”

(c) the concrete steps to imple-
ment and accept the reco-
mmendations of the Dhebar
Commission Report regarding
the impact of industrialisation
on the triba] population, spe-
cially in Bihar-West Bengal
and Orissa-Madhya Pradesh
Zone, and the urgent need
for their systematic rehabili-
tation, training and employ-
ment in and around the indus-
trial projects”.

(d) the imperative need to en-
hance and accelerate, inspite
of the present emergency,
welfare programmes for the
socially and economically
backward sections of our po-
pulation, specially thte Sche-
duled tribes and castes to
narrow down within a reaso-
nable period the existing
disparity”.
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Shri A, K. Gopalan: I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that:

(a)

(b)

(c)

while the working class has
sacrificed a lot to increase
the production, the owners
have utilised the emergency
to shut down factories, to
retrench workers and create
serious unrest;

the claim that the National
Defence Fund has met with
generous response is practi-
cally true in as much as only
the ordinary people have res-
ponded while the well-to-do
people and especially the big-
business have not responded;
and

the powers of emergency as-
sumed by the Government

have been solely used to sup- -

press the democratic liberties
and people’s rights, to arrest
over
leaders and cadres and large
number of other Trade Union,
Kishan Sabha people.” (5).

Shri U. M. Trivedi: I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that:

(a)

in spite of continued occupa-
tion of India’s territory by
the Chinese communists and
the need of emergent action
to combat it, the emphasis
laid in the Address on peace-
ful methods is calculated to
undermine the morale of the
people and to rob the natio-
nal crisis of its content of ur-
gency and the proclamation
of Emergency is being conti-
continued mainly to streng-
then the Party in power; and

(b) the failure of Government to

step-up effort to ensure

800 Communist Party -
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whole-hearted ang effective

flow of military aid from all
friendly countries.” (8).

Shri N. G. Ranga: I. beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails

to:

(a) reiterate the nation’s firm re-

(b

Shri Surendranath Dwivedy:
to move:

-

solve, as solemnly and una-
nimously expressed by Parlia-
ment on November 14, 1962 to
drive out the aggressor from
the sacred soil of India, how-
ever long and hard the strug-
gle may be; and

indicate concrete plans or
measures to vigorously prose-
cute the war for the liberation
of Indian territory from Com-
munist China’s occupation and
for the restoration of India’s
territorial integrity”. (7).

I beg

That at the end of the motion, the

“but regret that

following be added, namely: —

the Address

fails to:

(a) reiterate the nation’s solemn

resolve, embodied in the Reso-
lution unanimously adopted
by Parliament on November
14, 1962 to drive out the ag-
gressor from the sacred soil
of India, however, long and
hard the struggle may be, and
further, to indicate concrete
measures for vigoroug prose-
cution of the war to liberate
Indian territory from Commu-
nist China’s occupation, and
for the restoration of our ter-
ritoria] integrity;

(b) take note of the anaemic

stagnation that has overtaken
the nationa] economy, and to
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formulate effective measures
with a view to gearing it up
for the urgent requirements
of Defence and Development;
and

(c) utilise the state of Emergency

for the maximum mobilisation
of the people’s energies as re-
flected in the patriotic upsurge
in the wake of the massive in-
vasion of our country by
Communist China.” (8).
Shri Ram Sewak Yadav: I beg to
move:
That at the end of the motion, the
foTlowing be added, namely: —

“but regret that in the Address
there is no mention of the failure
in making drastic changes in the
defence and foreign poliey,
taking concrete measures to bring
social and economic equality in
the masses, in giving proper place
to the people’s languages, to check
the misuse of Defence of India Act
and the futility of Defence of
India Rules and to check the rising
prices of essential commodi-
ties.”. (9).

Mr, Speaker: Shri Bagri. He wil'
have to be content with ten minutes;
his leader told me.

o aEIg : HqeTW WEIRA,  AG-
ot 1 wfivaro §3 aga M F AV
wezafa ot AT § TR T4
FFq Tt aFTaT 7Y gET 97, e
fam o fegwm # 0w @
AL qaT1 oY frgy 5w afe-
T AT WIT AAT GEET AT
fgpm s7@r gon, WOy @ gd
AR Y @V AT FI@T g,
zg IT F Qe # afegar v
AFTAAT FIA1 GAT WO g7 | FTHA
3 §I ®Y q@ g F weafq ¥ waw
gfirAmEer & H7L FIT GTHF F7
aETEY F1 Afat § oFRo frg
TTg § 3T @ F7T NI JgaT 4T,
fras Foor g 3w F gaTd, «rEr

PHALGUNA 1, 1884 (SAKA) Address by the 466

President

FETEANT AW FT g T A
T & AR T9d @ fag W T
adl &t w1 gy, fog wiq qER F
ST & HEL ATFEAT WL R/
FAATTLTL FT AGTAT §, Iq5 AR
| ¢ fax 7 fFar

T WERA, AW W H TR
e TaEEr F A ¥ ==t A 3
T mew I fFag dm AT o aw
Tl TR ARGE TF A
I FET § B TR F g
FaT § | fFw ag Te w8
ok fre & o7 § 39 aw ol
St 1 @O F AT 91 e fw
3] F R AT A

[WH & AR AT &R T
JEE ¥ 3 W R w A
T o T @ fF 9 WEEE! W
F dR o< feow o & foF Gur foan
s g 1 e g T, m @R
T3 a8 gfew §, 7f & ueed I
qeed § | Ugufq st ¥ S fAF
A WO H w1 AR g fear fw
Favjew 9 At #Y qEE wW A
ST HR I 9X S gA1 AT g AR
98

TF d0F 39 2|W & e /R
AW 300 TAT A9 & HR TH
TaT AEH A1 AW, qE FA AR
9¥ T U9 § FT [T FTET
3, AR gAR FEET AE FASETS AT
T W TR AE, AR @A AR
S HAY FT LTI AT AT FT
gal § | T GHWEIR 3[W FT
T F

Mgy WERY : AE ATgd Y
Ht FAA T IR TS SAFLIRA FI
T owifed fF ge@ oa@ @1 W
TR A JFA FY TS T Ao ¥
t f o &1 w5 w@ar @ AR
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[ amrs]

Fra # W feReardy awEy st &1
wWfad ag oY ff Tww F A
fordar )t @a F3F X

st gt : S g TS AR
¥ AT HTCH T F WA HAT ATEAT
g1
Shri R. S. Pandey: How has he arriv-

ed at the figure of Rs. 25,000 as the
expenditure of the Prime Minister?

Mr. Speaker: That is a different
question. If he makes that statement,
he is responsible for that.

st amrdy:  F T O FT @
a7 i fargeam ¥ oF q<® 70T ARt
£, & e M) fauwEl vy 7 g0

T WE aAETg I § Y gE AN

T T AFRITE AT & TAETF TG

¥ § 1 ag TOF AR WRF FweSt

T T FF g AW AN AE AALH

T WR I § & AR @ 6K

mIR s FEh gl fegmm A

quTeEE Y e & W & 1 9.

g€ T FANAR Q) TFAT §, T FT

qursaTe g @ gwar  foaw fE

arl Y " A AT 99 "R

Bl

o ¥ i T & A fegem
¥ St FOefa #X wEefa § F S
R ¥ ® @ AR T wErosm F
FH TN TR AT E 99 ]|y
X THTSEY § A A que § A€ gmar
& g Tl =7 aTaEl T9aT T AG AT
T HIX 1 TG S 7 feha v H
foar omaT 1 T T W feww @s
T g F0 F far wefa St ¥ 2
g & AT ) '

AT g & & T F7 am T4 T
g1 39 5T FrEEE T TE O
q1 fasa & N T F AR F B
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fegr 7% f6z dofd F1 99 I §Q
AT F FAAR @ AT AIA HY
sifyqanat JE) q=maT fome fF o sifagl
FT AFEAT FT qFY, AR FHA  TH
WEATH qar g wE faw @
T AAAIRE AR f
g F7 frar 1 wFW [ faRw #
T Fr wafa F7 feaer e
fear | g I9F fawr ¥ 3w @y
¥ gEd § | fegmW & waA AT
T gy 9w fr g fegerd
FT LTS FT T F& FEIA1 BT G

frar gr = fgamaw 1 94 gf=y
g gar faaT 8

# Fgam A § v ww fegwm
& FEAr Arfe &1 A v gw EA
F gamE 73 § AR fex w
TACHT FY AW FA G | AW
F 9odr #1%  fafem A A &0
g7 fagm Afc F are ¥+ Tewla
A F AGA WM F RWE HIRQ AT
afgd ar 1 AT il fEST avw
i 7 gFF T A qEmwd Afg
A =fsd @ 1 Ffeq 57 W §
f& = T a@T w9 B R
g fasrdr & @ FA TwdE &7 8
¥ gl fadEYy 8 1 IIET oAT FE
fafmm Afq & T

g% QI ¥ qwAal § & g
ST HY TGT AT A Tg T FL AT
afg? @ & g N9 F 579 ady
ags g &1 fr 9y we, A 28%e
F1 41, A4 98 q¥@s A& g W f*
FTFT F1 g AT F FO © Fageaw
F oavgz gy v & 1 AN H EWEAAT
g f v g A @57 AN o7 AW
g @1 39 qIEE F I H A o a1
T ST | )
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H AOF qET A FIAT ATGAT
g 7 o fewy e sfear weq &
AgT fFTT qzams A9 aF ar
g &Y, o 3w AfE § frear F FW
T § e fear ST €1 910
Tfgar ¥ 2w wfFT AT
It &, i A & fad waw ww
I5TT AR HIA TATHT T% +7 fgfeaai
araFfaare g S gifew
T § F SAwY AW AfE T A=A
FW@E 1 18 IE ¥ AT H wHo
o Qo &1 frwmme frar & 1 agl
gar 93T 97 | FRET o wE A
g% oY fox Wt IA¥ =1 ey v @
a1 1 gW aw faar gk osat @
F AT 3 FT IAX ITH! FCwa 77
forar mat H fF AT Frogae #7337
FE A TgA §  qASH &Y |

IR A7 9 fae 1 awg faar
2 gaferd &3 ¥ sarar At St e |

W WERT . HET A 9
Y FTF fF 9T B qaasT @i d
for a%/ SAsT qrEt ¥ faf @ =g
¥ T ogE garst @Y e
FfFr g7 e 7 FEr & fF ST
g faae 1 a= faar o

ot T § oWed AT
T a3A B U fqar avg F = v
. feqmT Aw@r § o S ¥
@Y FFA G 6 F 30 g AT
AT E | AR W F g WA
g & 98 FgA A9 g 6 7= Ay F Tgar
{fre §OR ¥ I W1 @R
[EEHE A Y T A F, T o ar
giar St o, qaag WA Ay
g W ¢ 5 oY A g a== Ay
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AFd 9N § g 7 g # fe@
FW@ R, Awgar fgg F@E AW
gy I FTfRd F7A & |

H qIqF AT TS F AT ATEAT
g s g a3 & s sfm
& wartas fF g dfawm 3 77 ase
WIAT FT AT TG | F AT FgAT
=vgar g fagsr g Tt 7 Figg 7w
F AT et T aTr Ay
< qrdt fqadT f& asr F7AT Tfzg
qr afxagdigaras T Er e
Treegfa ¥ 57 AR F 1S TR WY AT
fr Fag a@ T G #1 NG g1 77
FIA F T FRIT T E 1 F
qOF  ATTHT AT FIAT FEAT § 7
AR TN At afeq FEEE™ Agw
fergeam &1 FATET WIT 9T F1
FAET & & 1 o A W)
ez T fg=T &, 9w FEy § fr
gw fage a7 o<t oW are ¥ W)
gq 9T I F 1 F fegeE &
YW JAY ¥ wZT F 7T FEAT T1gar
g fF s w4 St T g qay A4
FEH E BN AT AN AW § | T
ae ¥ e AT 1w fager & Y
I ¥ g faufew fome q=aier #71
T fFar ar 7 s g ey
Y Wt ®T ATT AT 47 )
Ia faafer fogia gardr =i sy
i &1 499 R § 1 A9 =y
fagfew | 9 7O WEET T J}@W T
Y HITHT ATH FIAT &, WL AR
QT AR T EMAT § W A9 q9-
g Tgar & a gEs fag gfew &1
37 & T A & ST F5U 2

TH IR TH IR F G TE T
FEI T O WW Aar § 5 3@
ferg g ifemm wx afc W F ==
F fag T fog siw @ W=y
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[+ s
ok Sfem 1 wfew 3@ feda wrw
g feat &7 &7 TR FAET TER FT
TEE FA * (97 Q9 7 fFar I
Jarfs fFar T wrE

-
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17.01 hrs.

The Lok Sabha then adjourned till -
Eleven of the Clock on Thursday, Feb-

ruary 21, 1963/Pha.lg1l.na 2, 1884
(Saka).



